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Supreme Court

All India Unit Trust Employees Assn. v. UTI Asset Management Co. (P) Ltd., (Dipankar Datta and
Satish Chandra Sharma, JJ.), 2026 SCC OnLine SC 712

Anand Jakkappa Pujari v. State of Karnataka, (J.B. Pardiwala and K.V. Viswanathan, JJ.), 2026
SCC OnLine SC 716

Anil Verma v. M3M India (P) Ltd., (B.V. Nagarathna and Ujjal Bhuyan, JJ.), 2026 SCC OnLine SC
711

Ansal Crown Heights Flats Buyers Assn. v. Ansal Crown Infrabuild (P) Ltd., (Dipankar Datta and
Augustine George Masih, JJ.), 2026 SCC OnLine SC 708

Baboo Khan v. State of Rajasthan, (B.V. Nagarathna and R. Mahadevan, JJ.), 2025 SCC OnLine SC
3234

Basavantappa v. State of Karnataka, (Dipankar Datta and Satish Chandra Sharma, JJ.), 2026 SCC
OnLine SC 709

BDA v. N.B. Suresh, (Surya Kant, C.J. and Joymalya Bagchi, J.), 2026 SCC OnLine SC 690

Bhartiya Mazdoor Sangh v. State of U.P., (Hima Kohli and Rajesh Bindal, JJ.), 2023 SCC OnLine SC
2596

Bhartiya Mazdoor Sangh v. State of U.P., (Hima Kohli and Rajesh Bindal, JJ.), 2024 SCC OnLine SC
6174

Bhartiya Mazdoor Sangh v. State of U.P., (Hima Kohli and Rajesh Bindal, 1J.), 2024 SCC OnLine SC
6173

Bhartiya Mazdoor Sangh v. State of U.P., (M.M. Sundresh and Rajesh Bindal, JJ.), 2025 SCC OnLine
SC 3230

Bhartiya Mazdoor Sangh v. State of U.P., (Rajesh Bindal and Manmohan, JJ.), 2025 SCC OnLine SC
3231

Bhopal Municipal Corpn. v. Meinhardt Singapore Pte. Ltd., (Sanjay Kumar and K. Vinod Chandran,
J1.), 2026 SCC OnLine SC 706

Biharilal v. Tarachand, (Surya Kant, C.J. and Vikram Nath and J.K. Maheshwari, JJ.), 2026 SCC
OnLine SC 686

Commyr. of Customs v. Ram Nath Co. (P) Ltd., (Manoj Misra and Ujjal Bhuyan, JJ.), 2025 SCC
OnLine SC 3233

Dee Control & Electrical (P) Ltd. v. Uttar Haryana Bijli Vitran Nigam Ltd., (J.B. Pardiwala and K. V.
Viswanathan, JJ.), 2026 SCC OnLine SC 685

Deependra Yadav v. State of Jharkhand, (Aravind Kumar and Prasanna B. Varale, JJ.), 2026 SCC
OnLine SC 694

Dinesh Kumar Gupta v. State of Chhattisgarh, (Manoj Misra and Ujjal Bhuyan, JJ.), 2026 SCC
OnLine SC 697

Gopal Poddar v. State of Bihar, (Vikram Nath, Sandeep Mehta and Vijay Bishnoi, JJ.), 2026 SCC
OnLine SC 714

Greenfield Overseas v. Anil Goel, (Sanjay Kumar and K. Vinod Chandran, JJ.), 2026 SCC OnLine SC
703

Harnek Singh v. State of Punjab, (Surya Kant, C.J. and Vikram Nath, J.K. Maheshwari and Rajesh
Bindal, JJ.), 2026 SCC OnLine SC 683
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Indica Composite (P) Ltd. v. Nand Kumar Singh, (Surya Kant, C.J. and Vikram Nath and J.K.
Maheshwari, JJ.), 2026 SCC OnLine SC 689

Jaipur Vidyut Vitran Nigam Ltd. v. Starlink Call Concepts (P) Ltd., (B.V. Nagarathna and Ujjal
Bhuyan, JJ.), 2026 SCC OnLine SC 700

Jharkhand Pradesh Anupcharik Jan Sah Vishesh Shiksha Anudishak Sangh v. State of Jharkhand,
(Surya Kant, C.J. and Vikram Nath and J.K. Maheshwari, JJ.), 2026 SCC OnLine SC 691

Jindal Public School v. State (NCT of Delhi), (Surya Kant, C.J. and Vikram Nath, J.K. Maheshwari,
Ujjal Bhuyan and Sandeep Mehta, JJ.), 2026 SCC OnLine SC 678

K Raghu v. State of Karnataka, (M.M. Sundresh and Satish Chandra Sharma, JJ.), 2026 SCC OnLine
SC 698

Leelawati v. State of Haryana, (Aravind Kumar and Prasanna B. Varale, JJ.), 2026 SCC OnLine SC
693

M. Sai Sudhakar v. M. Chandra Sekhar Rao, (Sanjay Kumar and K. Vinod Chandran, JJ.), 2026 SCC
OnLine SC 704

Madan Singh v. State of Haryana, (P.S. Narasimha and A.S. Chandurkar, JJ.), 2025 SCC OnLine SC
3232

Madan Singh v. State of Haryana, (P.S. Narasimha and Pankaj Mithal, JJ.), 2024 SCC OnLine SC
6172

Mohd. Rafi v. Union of India, (Augustine George Masih and Vipul M. Pancholi, JJ.), 2026 SCC
OnLine SC 701

Mula Pravara Electric Coop. Society Ltd. v. Maharashtra ERC, (Sanjay Kumar and K. Vinod
Chandran, JJ.), 2026 SCC OnLine SC 705

Nesar Ahmed Khan v. State of Odisha, (Surya Kant, C.J. and Vikram Nath, J.K. Maheshwari and
Rajesh Bindal, JJ.), 2026 SCC OnLine SC 684

New Delhi Nature Society v. DDA, (Vikram Nath and Sandeep Mehta, JJ.), 2026 SCC OnLine SC
715

ONGC v. Suthar Mahendrabhai Jethabhai, (Dipankar Datta and Augustine George Masih, JJ.), 2026
SCC OnLine SC 699

Paramjeet Kaur v. Puma Realtors (P) Ltd., (P.S. Narasimha and Prasanna B. Varale, JJ.), 2026 SCC
OnLine SC 713

Paras Ram v. Samunder Singh, (Surya Kant, C.J. and Vikram Nath, J.K. Maheshwari, J.B. Pardiwala
and K.V. Viswanathan, JJ.), 2026 SCC OnLine SC 681

Pawan Kumar Ahluwalia v. Himangini Singh, (B.V. Nagarathna and Ujjal Bhuyan, JJ.), 2026 SCC
OnLine SC 692

Pradeep Kumar Lal v. Shrawan Kumar Gupta, (Surya Kant, C.J. and Vikram Nath, J.K. Maheshwari,
M.M. Sundresh and Rajesh Bindal, JJ.), 2026 SCC OnLine SC 682

Pramod Shroff v. Mohan Singh Chopra, (Sanjay Karol and N. Kotiswar Singh, JJ.), 2025 SCC
OnLine SC 3235

R.K. Engineering Works v. Rajasthan State Industrial Development & Investment Corpn. Ltd.,
(Aravind Kumar and Manmohan, JJ.), 2026 SCC OnLine SC 696

Ram Kishun Dubey v. State of Bihar, (Surya Kant, C.J. and Vikram Nath and J.K. Maheshwari, JJ.),
2026 SCC OnLine SC 688

Ramesh Kumar v. Union of India, (Surya Kant, C.J. and Vikram Nath and J.K. Maheshwari, JJ.), 2026
SCC OnLine SC 687
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Ratnagiri Maratha Dnyati Samaj v. State of Maharashtra, (Surya Kant, C.J. and Vikram Nath, J.K.
Maheshwari, Dipankar Datta and Prashant Kumar Mishra, JJ.), 2026 SCC OnLine SC 680

S. Anand v. State of T.N., (Vikram Nath and Sandeep Mehta, JJ.), 2026 SCC OnLine SC 702
Sajal Bose v. State of W.B., (Vikram Nath and Prasanna B. Varale, JJ.), 2024 SCC OnLine SC 6170

Satvinder Kaur v. State (NCT of Delhi), (Dipankar Datta and Augustine George Masih, JJ.), 2026
SCC OnLine SC 679

Sautrik Joardar v. State of W.B., (Vikram Nath and Prasanna B. Varale, JJ.), 2024 SCC OnLine SC
6171

Shilpaben Amrutpuri Goswami v. District Panchayat Service Selection Committee, (P.S. Narasimha
and Alok Aradhe, JJ.), 2026 SCC OnLine SC 710

Sumantra v. State of M.P., (Surya Kant, C.J. and Vikram Nath, J.K. Maheshwari, P.S. Narasimha and
Manoj Misra, JJ.), 2026 SCC OnLine SC 677

Usha Mehta v. State of U.P., (Sanjay Kumar and K. Vinod Chandran, JJ.), 2026 SCC OnLine SC 707

Vivek Kumar v. State of Bihar, (Aravind Kumar and Prasanna B. Varale, JJ.), 2026 SCC OnLine SC
695

Allahabad High Court
Aman Yadav v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 3142
Bhavna Singh (Dr) v. State of U.P., (Sandeep Jain, J.), 2026 SCC OnLine All 3145
Bhupendra Singh v. Namrata Saraswat, (Manish Kumar Nigam, J.), 2026 SCC OnLine All 3147
Deeksha v. State of U.P., (Sandeep Jain, J.), 2026 SCC OnLine All 3146

Genebio Healthcare (P) Ltd. v. Paradigm Enterprises, (Jaspreet Singh, J.), 2025 SCC OnLine All
8685

Genebio Healthcare (P) Ltd. v. Paradigm Enterprises, (Pankaj Bhatia, J.), 2024 SCC OnLine All
10257

Genebio Healthcare (P) Ltd. v. Paradigm Enterprises, (Pankaj Bhatia, J.), 2025 SCC OnLine All
8684

Laxmi Kant Pandey v. Hindustan Petroleum Corpn. Ltd., (Arun Bhansali, C.J. and Jaspreet Singh,
J.), 2026 SCC OnLine All 3139

Mahesh Singh v. State of U.P., (Siddhartha Varma and Jai Krishna Upadhyay, JJ.), 2026 SCC
OnLine All 3141

Merino Industries Ltd. v. State of U.P., (Sandeep Jain, J.), 2026 SCC OnLine All 3143

Paradigm Enterprises v. Micro, Small & Medium Enterprises Facilitation Council, (Sangeeta
Chandra and Brij Raj Singh, JJ.), 2024 SCC OnLine All 10259

Paradigm Enterprises v. Micro, Small & Medium Enterprises Facilitation Council, (Sangeeta
Chandra and Brij Raj Singh, JJ.), 2024 SCC OnLine All 10260

Paradigm Enterprises v. Micro, Small & Medium Enterprises, Facilitation Council, (Pankaj Bhatia,
J.), 2024 SCC OnLine All 10258

Paradigm Enterprises v. Micro, Small & Medium Enterprises, (Alok Mathur, J.), 2024 SCC OnLine
All 10256

Paradigm Enterprises v. Union of India, (Vivek Chaudhary and Manish Kumar, JJ.), 2023 SCC
OnLine All 5493
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Poonam Pandey v. Kulsum, (Sandeep Jain, J.), 2026 SCC OnLine All 3144

Ram Bhawan Harijan v. State of U.P., (Siddhartha Varma and Jai Krishna Upadhyay, JJ.), 2026
SCC OnLine All 3140

Ram Laut Yadav v. State of U.P., (Irshad Ali, J.), 2026 SCC OnLine All 3150

Ramjeet Yadav v. State of U.P., (Saumitra Dayal Singh and Madan Pal Singh, JJ.), 2025 SCC OnLine
All 8683

Ranjeet Singh v. Neetu Singh, (Vinod Diwakar, J.), 2026 SCC OnLine All 3148
Sarjuv. D.D.C., (Saurabh Shyam Shamshery, J.), 2026 SCC OnLine All 3151
Vinod Kumar Sethi v. UCO Bank, (Saurabh Shyam Shamshery, J.), 2026 SCC OnLine All 3149

Andhra Pradesh High Court
Mohd. Usman v. State of A.P., (V. Sujatha, J.), 2024 SCC OnLine AP 5885

Bombay High Court

Aryan v. State of Maharashtra, (Urmila Joshi-Phalke and Nivedita P. Mehta, JJ.), 2026 SCC OnLine
Bom 2708

G.H. Khandelwal v. Amravati Municipal Corpn., (Urmila Joshi-Phalke and Nivedita P. Mehta, JJ.),
2026 SCC OnLine Bom 2706

Gulab Didalisha Fakir v. Shrimant Vikramsingh, (Y.G. Khobragade, J.), 2026 SCC OnLine Bom
2702

Hindustan Petroleum Corpn. Ltd. v. Om Construction, (Somasekhar Sundaresan, J.), 2025 SCC
OnLine Bom 6442

Kumar Chintaman Ketkar v. Charity Commr., (Farhan P. Dubash, J.), 2026 SCC OnLine Bom 2704

Municipal Corpn. of Greater Mumbai v. Mumbai Municipal Kamgar Sangh, (Amit Borkar, J.), 2026
SCC OnLine Bom 2705

New India Assurance Co. Ltd. v. Seapol Port (P) Ltd., (Gauri Godse, J.), 2026 SCC OnLine Bom
2699

Om Construction v. Hindustan Petroleum Corpn. Ltd., (Bharati Dangre, J.), 2022 SCC OnLine Bom
12116

Pandurang Damodar Kamat v. George Veerampully, (Dr Neela Gokhale, J.), 2026 SCC OnLine
Bom 2709

Ravi Jyot Finance Leasing (P) Ltd. v. Unity Small Finance Bank Ltd., (Gauri Godse, J.), 2026 SCC
OnLine Bom 2700

Siddhivinayak Ganpati Temple Trust v. Shailesh Dhondu Sakpal, (Amit Borkar, J.), 2026 SCC
OnLine Bom 2707

State of Maharashtra v. Pandurang, (Abhay S. Waghwase, J.), 2026 SCC OnLine Bom 2701
Yash Raj Films (P) Ltd. v. BSNL, (G.S. Patel, J.), 2026 SCC OnLine Bom 2703

Calcutta High Court
Abdul Quium Ansari v. Abdul Quium, (Reetobroto Kumar Mitra, J.), 2026 SCC OnLine Cal 3873
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Akhil Chinta Patra v. State of W.B., (Arijit Banerjee and Apurba Sinha Ray, JJ.), 2026 SCC
OnLine Cal 3874

Amit Iron (P) Ltd. v. SBI, (Shampa Sarkar, J.), 2024 SCC OnLine Cal 12168

Biplab Kishore Chowdhury v. Amita Bachhawat, (Reetobroto Kumar Mitra, J.), 2026 SCC OnLine
Cal 3870

City Mall Vikash (P) Ltd. v. Union of India, (Krishna Rao, J.), 2026 SCC OnLine Cal 3890
Hasibur, In re, (Apurba Sinha Ray and Arijit Banerjee, JJ.), 2026 SCC OnLine Cal 3875

Helena Anna Maria Lersch v. Suhaan Mukerji, (Reetobroto Kumar Mitra, J.), 2026 SCC OnLine
Cal 3871

Joy Mondal v. State of W.B., (Dr Ajoy Kumar Mukherjee, J.), 2026 SCC OnLine Cal 3879

Kalpana Halder v. SBI General Insurance Co. Ltd., (Biswaroop Chowdhury, J.), 2026 SCC OnLine
Cal 3884

Kazi Arif; In re, (Tirthankar Ghosh, J.), 2026 SCC OnLine Cal 3878

Kuheli Chatterjee nee Biswas v. State of W.B., (Dr Ajoy Kumar Mukherjee, J.), 2026 SCC OnLine
Cal 3881

Nirvik Banerjee v. State of W.B., (Dr Ajoy Kumar Mukherjee, J.), 2026 SCC OnLine Cal 3883

Partha Sarathi Bhattacharya v. Water & Power Consultancy Services India Ltd., (Amrita Sinha, J.),
2026 SCC OnLine Cal 3886

Priyabrata Goswami v. State of W.B., (Dr Ajoy Kumar Mukherjee, J.), 2026 SCC OnLine Cal 3882
Raisuddin Seikh v. State of W.B., (Madhuresh Prasad and Prasenjit Biswas, JJ.), 2026 SCC OnLine

Cal 3885

Sajal Maji v. State of W.B., (Arijit Banerjee and Apurba Sinha Ray, JJ.), 2026 SCC OnLine Cal
3876

SBIv. Sweta Agarwal, (T.S. Sivagnanam, C.J. and Chaitali Chatterjee (Das), J.), 2025 SCC OnLine
Cal 10880

Shanku Nayak, In re, (Jay Sengupta, J.), 2026 SCC OnLine Cal 3872

Shyamapada Sen v. State of W.B., (Hiranmay Bhattacharyya, J.), 2026 SCC OnLine Cal 3887
Sk. Jamil Ahmed v. Union of India, (Shampa Dutt (Paul), J.), 2026 SCC OnLine Cal 3888
Subrata Khan, In re, (Tirthankar Gheosh, J.), 2026 SCC OnLine Cal 3877

Sujit Bose v. Union of India, (Krishna Rao, J.), 2026 SCC OnLine Cal 3889

Susanta Mukherje v. State of W.B., (Dr Ajoy Kumar Mukherjee, J.), 2026 SCC OnLine Cal 3880

Chhattisgarh High Court

Aanchal Sharma v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Ravindra Kumar Agrawal, J.),
2026 SCC OnLine Chh 7254

Akash Tiwari v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Ravindra Kumar Agrawal, J.), 2026
SCC OnLine Chh 7253

Amvrit Lal Jagat v. Zila Sahkari Kendriya Bank, (Rakesh Mohan Pandey, J.), 2026 SCC OnLine Chh
7279

Aneshwari Bhardwaj v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Ravindra Kumar Agrawal,
J.), 2026 SCC OnLine Chh 7269

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003411915
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003411915
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003411909
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003411911
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003411911
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003411931
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003411916
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003411912
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003411912
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003411920
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003411925
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003411925
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003411919
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003411922
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003411922
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003411924
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003411927
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003411923
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003411926
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003411926
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003411917
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003411917
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003411910
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003411910
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003411913
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003411928
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003411929
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003411918
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003411930
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003411921
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003411958
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003411957
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003411957
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003411983
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003411983
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003411973

Anup Kumar Jaiswal v. Chhattisgarh Police Housing Corpn. Ltd., (Ramesh Sinha, C.J. and Ravindra
Kumar Agrawal, J.), 2026 SCC OnLine Chh 7268

Ashwani Kumar Tondrey v. State of Chhattisgarh, (Amitendra Kishore Prasad, J.), 2026 SCC
OnLine Chh 7274

Balaji Jaiswal v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh
14701

Dile Ram Khare v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2026 SCC OnLine Chh 7278

Dinesh Kumar Singh v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Ravindra Kumar Agrawal,
J.), 2026 SCC OnLine Chh 7270

Diwakar Avsariya v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 7265
Diwakar Avsariya v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 7267
Harprasad v. Chhatram Bharatdwar, (Sanjay K. Agrawal, J.), 2026 SCC OnLine Chh 7259
Jagdish Sarthi v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 7261

Manoj Kumar Chandrakar v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2026 SCC OnLine
Chh 7277

Mohan Nishad v. State of Chhattisgarh, (Radhakishan Agrawal, J.), 2026 SCC OnLine Chh 7252

New India Insurance Co. Ltd. v. Manjusha Sahu, (Sanjay K. Agrawal, J.), 2026 SCC OnLine Chh
7255

Oriental Insurance Co. Ltd. v. Parwati Tandan, (Sanjay K. Agrawal, J.), 2026 SCC OnLine Chh
7258

Rambkumari v. Bhuwaneshwar Prasad Patel, (Sanjay K. Agrawal, J.), 2026 SCC OnLine Chh 7256
Rashmi Thakur v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2026 SCC OnLine Chh 7276
Ravi Majhi v. State of Chhattisgarh, (Radhakishan Agrawal, J.), 2026 SCC OnLine Chh 7262
Sameer Nishad v. State of Chhattisgarh, (Parth Prateem Sahu, J.), 2026 SCC OnLine Chh 7263
Santosh Banjare v. Raisen Manhar, (Sanjay K. Agrawal, J.), 2026 SCC OnLine Chh 7257

Santosh Kumar Acharya v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh
7264

Satkuvar v. State of Chhattisgarh, (Amitendra Kishore Prasad, J.), 2026 SCC OnLine Chh 7275

SBI General Insurance Co. Ltd. v. N. Sahul Hamid, (Naresh Kumar Chandravanshi, J.), 2026 SCC
OnLine Chh 7249

Setram Nagesia v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Ravindra Kumar Agrawal, J.),
2026 SCC OnLine Chh 7251

Shivbaran Chakradhari v. State of Chhattisgarh, (Radhakishan Agrawal, J.), 2026 SCC OnLine Chh
7250

Sonu Pando v. State of Chhattisgarh, (Radhakishan Agrawal, J.), 2026 SCC OnLine Chh 7260
Sukhdev Sahu v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 7266

Surendra Kumar Choubey v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Ravindra Kumar
Agrawal, J.), 2026 SCC OnLine Chh 7272

Sushri Madhu Saraf v. Prashant Kumar Bhaskar, (Parth Prateem Sahu, J.), 2026 SCC OnLine Chh
7248

V K Gupta & Associates Engineers & Contractors v. State of Chhattisgarh, (Ramesh Sinha, C.J. and
Ravindra Kumar Agrawal, J.), 2026 SCC OnLine Chh 7273

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003411972
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003411978
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003411978
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003411951
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003411951
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003411982
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003411974
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003411969
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003411971
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003411963
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003411965
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003411981
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003411981
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003411956
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003411959
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003411959
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003411962
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003411962
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003411960
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003411980
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003411966
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003411967
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003411961
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003411968
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003411968
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003411979
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003411953
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003411953
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003411955
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003411954
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003411954
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003411964
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003411970
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003411976
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003411952
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003411952
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003411977

-10 -

Yogendra Kumar Patel v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Ravindra Kumar Agrawal,
J.), 2026 SCC OnLine Chh 7271

Delhi High Court

Bank of India v. Sanjeev Narula, (Subramonium Prasad and Saurabh Banerjee, JJ.), 2025 SCC
OnLine Del 11102

Chimaka Promise Udenna v. NCB, (Girish Kathpalia, J.), 2026 SCC OnLine Del 1840

CVENT Inc. v. CIT, (Dinesh Mehta and Vinod Kumar, JJ.), 2026 SCC OnLine Del 1846

Elina Das v. Shiv Charan, (Navin Chawla and Madhu Jain, JJ.), 2025 SCC OnLine Del 11106
Elina Das v. Shiv Charan, (Navin Chawla and Renu Bhatnagar, JJ.), 2025 SCC OnLine Del 11105
Indian Bank v. G.K. Kaushik, (Shail Jain, J.), 2026 SCC OnLine Del 1848

Laxmi Devi v. Union of India, (Girish Kathpalia, J.), 2026 SCC OnLine Del 1849

Mohd. Talha v. State (NCT of Delhi), (Chandrasekharan Sudha, J.), 2026 SCC OnLine Del 1841
Mohd. Talha v. State (NCT of Delhi), (Chandrasekharan Sudha, J.), 2026 SCC OnLine Del 1842

Paharpur Cooling Towers Ltd. v. Union of India, (Anil Kshetarpal and Amit Mahajan, JJ.), 2026
SCC OnLine Del 1845

Rajbir Singh v. State, (Anil Kshetarpal and Amit Mahajan, JJ.), 2026 SCC OnLine Del 1847

Ramada Engineering Industry v. Commr., (N.W. Sambre and Ajay Digpaul, JJ.), 2026 SCC OnLine
Del 1844

Sanjeev Narula v. Bank of India, (Tushar Rao Gedela, J.), 2025 SCC OnLine Del 11107
Sarjeet Sharma v. Jagdev Sharma, (N.B. Krishna, J.), 2026 SCC OnLine Del 1843

Union of India v. Mago Constructions (P) Ltd., (Manmeet Pritam Singh Arora, J.), 2025 SCC
OnLine Del 11103

Union of India v. Mago Constructions (P) Ltd., (Manmeet Pritam Singh Arora, J.), 2025 SCC
OnLine Del 11104

Union of India v. Mago Constructions (P) Ltd., (Prateek Jalan, J.), 2024 SCC OnLine Del 10347
Union of India v. Mago Constructions (P) Ltd., (Sachin Datta, J.), 2024 SCC OnLine Del 10348

Supreme Court of India
Gobind Singh v. Union of India, (Vikram Nath and Sandeep Mehta, JJ.), 2026 SCC OnLine SC 339

Regenta Hotels (P) Ltd. v. Hotel Grand Centre Point, (Dipankar Datta and Augustine George Masih,
J1.), 2026 SCC OnLine SC 35

Shyam Beej Bhandar v. Suresh, (B.V. Nagarathna and Ujjal Bhuyan, JJ.), 2026 SCC OnLine SC 267

Gauhati High Court
Arman Hazarika v. State of Assam, (Sanjeev Kumar Sharma, J.), 2026 SCC OnLine Gau 2859
Faizul Haque v. State of Assam, (Sanjeev Kumar Sharma, J.), 2026 SCC OnLine Gau 2860
Gautam Roy v. State of Assam, (Mitali Thakuria, J.), 2026 SCC OnLine Gau 2856
Jabbar Hussain v. State of Assam, (Sanjeev Kumar Sharma, J.), 2026 SCC OnLine Gau 2855
Kaushik Sarkar v. State of Assam, (Anjan Moni Kalita, J.), 2026 SCC OnLine Gau 2852

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003411975
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413366
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413366
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413371
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413370
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413369
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413364
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413378
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413379
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413372
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413373
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413376
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413376
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413377
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413375
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413375
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413365
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413374
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413367
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413367
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413368
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413368
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413362
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413363
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003209415
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003083713
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003173874
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413482
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413483
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413479
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413478
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413475

-11 -

L. Chongpang Phom v. State of Nagaland, (Yarenjungla Longkumer, J.), 2026 SCC OnLine Gau
2863

Lakheswar Saikia v. State of Assam, (Parthivjyoti Saikia, J.), 2026 SCC OnLine Gau 2862
Maisnam Riten Kumar Singh v. CBI, (Parthivjyoti Saikia, J.), 2026 SCC OnLine Gau 2861

Pankaj Mazumdar v. Union of India, (Ashutosh Kumar, C.J. and Arun Dev Choudhury, J.), 2026
SCC OnLine Gau 2864

Paresh Borah v. State of Assam, (Sanjeev Kumar Sharma, J.), 2026 SCC OnLine Gau 2853
Ranoj Pegu v. State of Assam, (Sanjeev Kumar Sharma, J.), 2026 SCC OnLine Gau 2858
Shailen Goswami v. State of Assam, (Mitali Thakuria, J.), 2026 SCC OnLine Gau 2857
Younus Khan v. State of Assam, (Sanjeev Kumar Sharma, J.), 2026 SCC OnLine Gau 2854

Himachal Pradesh High Court
Ajay Kumar v. State of H.P., (Rakesh Kainthla, J.), 2026 SCC OnLine HP 2813
Akhilesh Kumar v. State of H.P., (Rakesh Kainthla, J.), 2026 SCC OnLine HP 2811
Aman Kumar v. State of H.P., (Rakesh Kainthla, J.), 2026 SCC OnLine HP 2814
Amar Chand v. Banarsi Dass, (Rakesh Kainthla, J.), 2026 SCC OnLine HP 2865
Amit Kumar v. Rajinder Kumar, (Sushil Kukreja, J.), 2026 SCC OnLine HP 2858
Anil Kumar v. State of H.P., (Ajay Mohan Goel, J.), 2026 SCC OnLine HP 2841
Anil Mohil v. Paritosh Chauhan, (Romesh Verma, J.), 2026 SCC OnLine HP 2805
Anwar Ali v. State of H.P., (Rakesh Kainthla, J.), 2026 SCC OnLine HP 2809
Baldev Singh v. Bhagat Singh, (Sandeep Sharma, J.), 2026 SCC OnLine HP 2823
Beli Ram v. State of H.P., (Ajay Mohan Goel, J.), 2026 SCC OnLine HP 2840
Bhim Chand v. Hans Raj, (Rakesh Kainthla, J.), 2026 SCC OnLine HP 2862
Bhim Chand v. Hans Raj, (Rakesh Kainthla, J.), 2026 SCC OnLine HP 2866

Budhi Singh v. State of H.P., (Vivek Singh Thakur and Ranjan Sharma, JJ.), 2026 SCC OnLine HP
2835

Chhobe Ram v. State of H.P., (Jyotsna Rewal Dua, J.), 2026 SCC OnLine HP 2855

Dalel Singh v. State of H.P., (Rakesh Kainthla, J.), 2026 SCC OnLine HP 2821

Deepak Sharma v. State of H.P., (Ranjan Sharma, J.), 2026 SCC OnLine HP 2828

Dew Drops Traders v. Shree Balaji Traders, (Sandeep Sharma, J.), 2026 SCC OnLine HP 2830
Director of Horticulture v. Mohan Lal, (Jyotsna Rewal Dua, J.), 2026 SCC OnLine HP 2838
Ganesh Dutt v. State of H.P., (Ajay Mohan Goel, J.), 2026 SCC OnLine HP 2836

Gian Chand v. State of H.P., (Jyotsna Rewal Dua, J.), 2026 SCC OnLine HP 2851

Gurbachan Singh v. Commr., (Virender Singh, J.), 2026 SCC OnLine HP 2806

Himachali Devi v. H.P. Housing & Urban Development Authority, (Ajay Mohan Goel, J.), 2026 SCC
OnLine HP 2839

Inderjeet Verma v. State of H.P., (Jyotsna Rewal Dua, J.), 2026 SCC OnLine HP 2853
Ishan Khan v. Devi Singh, (Rakesh Kainthla, J.), 2026 SCC OnLine HP 2816

Kabir Singh v. State of H.P., (Ajay Mohan Goel, J.), 2026 SCC OnLine HP 2832
Kamlesh Sharma v. Himachal RTC, (Virender Singh, J.), 2026 SCC OnLine HP 2857

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413486
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413486
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413485
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413484
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413487
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413487
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413476
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413481
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413480
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413477
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413497
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413495
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413498
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413549
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413542
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413525
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413489
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413493
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413507
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413524
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413546
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413550
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413519
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413519
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413539
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413505
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413512
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413514
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413522
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413520
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413535
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413490
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413523
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413523
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413537
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413500
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413516
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413541

-12 -

Kanta Kapoor v. Him Khadi Gramodyog, (Rakesh Kainthla, J.), 2026 SCC OnLine HP 2807
Kanta Kapoor v. Him Khadi Gramodyog, (Rakesh Kainthla, J.), 2026 SCC OnLine HP 2808
Karan Gupta v. State of H.P., (Jyotsna Rewal Dua, J.), 2026 SCC OnLine HP 2854

Krishan Chand v. State of H.P., (Jyotsna Rewal Dua, J.), 2026 SCC OnLine HP 2831
Kuldeep Singh v. State of H.P., (Jyotsna Rewal Dua, J.), 2026 SCC OnLine HP 2852

Kushal Kumar v. State of H.P., (Jyotsna Rewal Dua, J.), 2026 SCC OnLine HP 2849

Lekh Raj v. Kamal Kumar, (Rakesh Kainthla, J.), 2026 SCC OnLine HP 2863

Man Singh v. State of H.P., (Ajay Mohan Goel, J.), 2026 SCC OnLine HP 2842

Manoj Kumar v. Shankar Dass, (Rakesh Kainthla, J.), 2026 SCC OnLine HP 2819

Manoj Kumar v. Shankar Dass, (Rakesh Kainthla, J.), 2026 SCC OnLine HP 2820

Mukesh Kumar v. State of H.P., (Sandeep Sharma, J.), 2026 SCC OnLine HP 2861

Narender Kumar v. H.P. Board of School Education, (Jyotsna Rewal Dua, J.), 2026 SCC OnLine HP
2856

Naresh Kumar v. State of H.P., (Sandeep Sharma, J.), 2026 SCC OnLine HP 2827

Nukesh Kumar v. PNB, (Rakesh Kainthla, J.), 2026 SCC OnLine HP 2817

Om Prakash v. Kuldeep Kukreja, (Rakesh Kainthla, J.), 2026 SCC OnLine HP 2825

Parshotam Lal v. State of H.P., (Ajay Mohan Goel, J.), 2026 SCC OnLine HP 2834

Prabal Janartha v. State of H.P., (Sandeep Sharma, J.), 2026 SCC OnLine HP 2826

Pradeep Kumar v. State of H.P., (Ajay Mohan Goel, J.), 2026 SCC OnLine HP 2837

Prem Lata Bushahriv. H.P. Commercial Corpn., (Rakesh Kainthla, J.), 2026 SCC OnLine HP 2822
Raj Kishor v. State of H.P., (Jyotsna Rewal Dua, J.), 2026 SCC OnLine HP 2844

Rajeev Kumar v. Kamal Kumar, (Rakesh Kainthla, J.), 2026 SCC OnLine HP 2818

Ramesh Rajbhar v. State of H.P., (Rakesh Kainthla, J.), 2026 SCC OnLine HP 2815

Ravinder Panwar v. Varinder, (Rakesh Kainthla, J.), 2026 SCC OnLine HP 2864

Salochna Devi v. State of H.P., (Ajay Mohan Goel, J.), 2026 SCC OnLine HP 2846

Shilpa Kakkar v. State of H.P., (Jiya Lal Bhardwaj, J.), 2026 SCC OnLine HP 2850

State of H.P. v. Nova Precision (P) Ltd., (Jyotsna Rewal Dua, J.), 2026 SCC OnLine HP 2847
Subash Chander v. State of H.P., (Ajay Mohan Goel, J.), 2026 SCC OnLine HP 2845

Subhash Chand v. H.P. State Forest Corpn., (Ajay Mohan Goel, J.), 2026 SCC OnLine HP 2833
Sumit Kumar v. Rajinder Kumar, (Sushil Kukreja, J.), 2026 SCC OnLine HP 2859

Sunil Kumar v. State of H.P., (Sandeep Sharma, J.), 2026 SCC OnLine HP 2829

Suresh Kumar v. State of H.P., (Ajay Mohan Goel, J.), 2026 SCC OnLine HP 2843

Surinder Kumar v. Himachal RTC, (Jiya Lal Bhardwaj, J.), 2026 SCC OnLine HP 2848

Surinder Sharma v. H.P. Micro Small Enterprises Facilitation Council, (Virender Singh, J.), 2026
SCC OnLine HP 2860

Surinder Singh Gill v. SBI, (Sandeep Sharma, J.), 2026 SCC OnLine HP 2824
Tara Chand v. State of H.P., (Rakesh Kainthla, J.), 2026 SCC OnLine HP 2810

Tarun Mahindroo v. H.P. Power Corpn. Ltd., (G.S. Sandhawalia, C.J. and Bipin Chander Negi, J.),
2026 SCC OnLine HP 2804

Vijay Kumar Juneja v. State of H.P., (Sushil Kukreja, J.), 2026 SCC OnLine HP 2812

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413491
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413492
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413538
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413515
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413536
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413533
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413547
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413526
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413503
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413504
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413545
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413540
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413540
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413511
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413501
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413509
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413518
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413510
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413521
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413506
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413528
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413502
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413499
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413548
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413530
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413534
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413531
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413529
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413517
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413543
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413513
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413527
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413532
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413544
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413544
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413508
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413494
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413488
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413496

-13 -

Jharkhand High Court
Binod Oraon v. State of Jharkhand, (Rongon Mukhopadhyay, J.), 2026 SCC OnLine Jhar 528
Kush Kumar v. State of Jharkhand, (Rajesh Kumar, J.), 2026 SCC OnLine Jhar 525

Maa Tara Transport v. Food Corpn. of India, (M.S. Sonak, C.J. and Rajesh Shankar, J.), 2026 SCC
OnLine Jhar 527

Mohd. Islam Ansari v. Central Coalfields Ltd., (Tarlok Singh Chauhan, C.J. and Rajesh Shankar, J.),
2025 SCC OnLine Jhar 4305

Shashi Shekhar Prasad v. State of Jharkhand, (Anubha Rawat Choudhary, J.), 2026 SCC OnLine
Jhar 524

Sibiya Urain v. State of Jharkhand, (Rongon Mukhopadhyay, J.), 2026 SCC OnLine Jhar 526

Tata Steel Ltd. v. Union of India, (M.S. Sonak, C.J. and Rajesh Shankar, J.), 2026 SCC OnLine Jhar
529

Jammu and Kashmir High Court

Deepak Singh v. State (UT of J&K), (Sanjeev Kumar and Sanjay Parihar, JJ.), 2026 SCC OnLine
J&K 253

Mohd. Hassan v. Shakoor Ali, (Sanjeev Kumar and Sanjay Parihar, 1J.), 2026 SCC OnLine J&K 255
Mohd. Kabirv. State (UT of J&K), (Rajesh Sekhri, J.), 2026 SCC OnLine J&K 254
Sapna Devi v. Sheetal, (Sindhu Sharma and Shahzad Azeem, JJ.), 2026 SCC OnLine J&K 258

State (UT of J&K) v. Sameer Ahmad Khan, (Arun Palli, C.J. and Rajnesh Oswal, J.), 2026 SCC
OnLine J&K 257

State v. Ghulam Ganai, (Sanjeev Kumar and Sanjay Parihar, JJ.), 2026 SCC OnLine J&K 252

Zameer Ahmad Shah v. State (UT of J&K), (Arun Palli, C.J. and Rajnesh Oswal, J.), 2026 SCC
OnLine J&K 256

Karnataka High Court

C. Varsha Chowdary v. National Testing Agency, (Jayant Banerji and Rajesh Rai K., JJ.), 2026 SCC
OnLine Kar 2585

Nagendra v. State, (ML1. Arun, J.), 2026 SCC OnLine Kar 2583
Somaleppa v. State of Karnataka, (Ashok S. Kinagi, J.), 2026 SCC OnLine Kar 2584

Kerala High Court
Rajan C.G. v. Union of India, (Gopinath P. and P.M. Manoj, JJ.), 2026 SCC OnLine Ker 4395

Meghalaya High Court
Anup M. Sangma v. State of Meghalaya, (B. Bhattacharijee, J.), 2026 SCC OnLine Megh 329

Bito Surong v. State of Meghalaya, (W. Diengdoh and B. Bhattacharjee, JJ.), 2026 SCC OnLine
Megh 322

Dishos Pale v. State of Meghalaya, (W. Diengdoh and B. Bhattacharjee, JJ.), 2026 SCC OnLine
Megh 321

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413658
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413655
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413657
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413657
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413653
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413654
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413654
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413656
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413659
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413659
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413661
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413661
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413663
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413662
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413666
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413665
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413665
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413660
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413664
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413664
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413669
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413669
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413667
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413668
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413670
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413680
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413673
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413673
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413672
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413672

-14 -

J. Lalhmingliana v. State of Meghalaya, (W. Diengdoh and B. Bhattacharjee, JJ.), 2026 SCC OnLine
Megh 324

Nenggrik D. Sangma v. State of Meghalaya, (W. Diengdoh, J.), 2026 SCC OnLine Megh 325

Phrangbatnam Kharkongor v. State of Meghalaya, (Revati Mohite Dere, C.J.), 2026 SCC OnLine
Megh 327

Rijied Nongphlang v. State of Meghalaya, (W. Diengdoh and B. Bhattacharjee, JJ.), 2026 SCC
OnLine Megh 320

Rohan Thakur v. Union of India, (H.S. Thangkhiew, J.), 2026 SCC OnLine Megh 328

Rongjeng Ch. Marak v. State of Meghalaya, (W. Diengdoh and B. Bhattacharjee, JJ.), 2026 SCC
OnLine Megh 323

Vicky Kharsati v. State of Meghalaya, (Revati Mohite Dere, C.J.), 2026 SCC OnLine Megh 326

Madhya Pradesh High Court

Aarti Bhardowaj v. State of M.P., (Milind Ramesh Phadke, J.), 2026 SCC OnLine MP 6465
Aashirwad Joshi v. Chief Engineer, (Pranay Verma, J.), 2026 SCC OnLine MP 6463
Abhay Chaurasiya v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 6405

Abhitabh Singh Rawat v. State of M.P., (Vivek Rusia and Pradeep Mittal, JJ.), 2026 SCC OnLine MP
6390

Adesh Qureshi v. Salim, (Binod Kumar Dwivedi, J.), 2026 SCC OnLine MP 6329

Akansha Shrivastava v. State of M.P., (Sanjeev Sachdeva, C.J. and Vinay Saraf, J.), 2026 SCC
OnLine MP 6455

Akbar Hasan Khan v. State of M.P., (Sanjeev S. Kalgaonkar, J.), 2026 SCC OnLine MP 6450
Akhilesh Verma v. Kotak Mahindra Bank, (Pranay Verma, J.), 2026 SCC OnLine MP 6526

Ali Mohammad v. State of M.P., (Vivek Agarwal and Avanindra Kumar Singh, JJ.), 2026 SCC
OnLine MP 6316

Aman Chawla v. State of M.P., (Deepak Khet, J.), 2026 SCC OnLine MP 6567

Aminor v. State of M.P., (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP 6519

Amit Samadhiya v. Union of India, (Milind Ramesh Phadke, J.), 2026 SCC OnLine MP 6452
Anand Gupta v. State of M.P., (Maninder S. Bhatti, J.), 2026 SCC OnLine MP 6557

Anand Prasad Dwivedi v. State of M.P., (Maninder S. Bhatti, J.), 2026 SCC OnLine MP 6582
Anand Singh v. State of M.P., (Devnarayan Mishra, J.), 2026 SCC OnLine MP 6350

Anil Turakhiya v. Union Bank of India, (Vijay Kumar Shukla and Alok Awasthi, JJ.), 2026 SCC
OnLine MP 6522

Anil v. State of M.P., (Gajendra Singh, J.), 2026 SCC OnLine MP 6318

Anjuman Committee Budhar v. Vishwesh Kumar, (Deepak Khet, J.), 2026 SCC OnLine MP 6544
Ankit Kumar v. State of M.P., (Jai Kumar Pillai, J.), 2026 SCC OnLine MP 6585

Anshuman Tayal v. HDFC Bank, (Pranay Verma, J.), 2026 SCC OnLine MP 6534

Antee Bheel v. State of M.P., (Milind Ramesh Phadke, J.), 2026 SCC OnLine MP 6485

Anuj v. State of M.P., (Subodh Abhyankar, J.), 2026 SCC OnLine MP 6355

Apna Palace Hotels (P) Ltd. v. Indiabulls Asset Reconstruction Co. Ltd., (Vijay Kumar Shukla and
Alok Awasthi, JJ.), 2026 SCC OnLine MP 6508

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413675
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413675
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413676
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413678
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413678
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413671
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413671
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413679
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413674
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413674
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413677
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413848
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413846
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413788
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413773
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413773
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413712
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413838
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413838
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413833
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413909
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413699
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413699
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413950
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413902
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413835
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413940
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413965
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413733
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413905
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413905
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413701
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413927
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413968
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413917
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413868
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413738
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413891

-15 -

Apna Palace Hotels (P) Ltd. v. Indiabulls Asset Reconstruction Co. Ltd., (Vijay Kumar Shukla and
Alok Awasthi, JJ.), 2026 SCC OnLine MP 6509

Arjun Singh v. State of M.P., (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP 6359

Arjunram v. Vikram Bachaniya, (Binod Kumar Dwivedi, J.), 2026 SCC OnLine MP 6337
Armaan v. UCO Bank, (Pranay Verma, J.), 2026 SCC OnLine MP 6533

Arshad Khan v. State of M.P., (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP 6417

Arvind Mewada v. State of M.P., (Devnarayan Mishra, J.), 2026 SCC OnLine MP 6379
Asharam Patel v. State of M.P., (Devnarayan Mishra, J.), 2026 SCC OnLine MP 6407
Ashish v. State of M.P., (Subodh Abhyankar, J.), 2026 SCC OnLine MP 6376

Ashwin Porwal v. Indore Municipal Corpn., (Pranay Verma, J.), 2026 SCC OnLine MP 6458
Avadhesh Rathor v. Rajveer Singh Yadav, (Hirdesh, J.), 2026 SCC OnLine MP 6341

Avinash v. State of M.P., (Subodh Abhyankar, J.), 2026 SCC OnLine MP 6381

Awadhraj Singh Saiyam v. State of M.P., (Maninder S. Bhatti, J.), 2026 SCC OnLine MP 6484
Ayodhya Prasad Sahu v. State of M.P., (Jai Kumar Pillai, J.), 2026 SCC OnLine MP 6486
Ayush Jaiswal (Dr) v. State of M.P., (Pranay Verma, J.), 2026 SCC OnLine MP 6444

Babu v. State of M.P., (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP 6389

Babulal v. Dilip Patidar, (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP 6427

Babulal v. State of M.P., (Pranay Verma, J.), 2026 SCC OnLine MP 6489

Badruddin Sheikh v. Roha Housing Fiance Ltd., (Vijay Kumar Shukla and Alok Awasthi, JJ.), 2026
SCC OnLine MP 6537

Bhagwandas v. Surendra Shrivastava, (Milind Ramesh Phadke, J.), 2026 SCC OnLine MP 6583
Bhagwati Prasad v. State of M.P., (Jai Kumar Pillai, J.), 2026 SCC OnLine MP 6510

Biharilal Yadav v. Dr Hari Singh Gour Vishwavidyala, (Maninder S. Bhatti, J.), 2026 SCC OnLine
MP 6497

Brajesh Kumar Awasthi v. State of M.P., (Maninder S. Bhatti, J.), 2026 SCC OnLine MP 6466

Brij Kishore Palod v. Union of India, (Milind Ramesh Phadke, J.), 2026 SCC OnLine MP 6578
Brijendra Kumar Shrivastava v. State of M.P., (Maninder S. Bhatti, J.), 2026 SCC OnLine MP 6483
C.K. Bharti v. Union of India, (Maninder S. Bhatti, J.), 2026 SCC OnLine MP 6542

Champalal v. Israr Ahmed, (Binod Kumar Dwivedi, J.), 2026 SCC OnLine MP 6330

Chanchal Dawre v. State of M.P., (Vijay Kumar Shukla and Alok Awasthi, JJ.), 2026 SCC OnLine
MP 6552

Chandra Shekhar Makode v. State of M.P., (Maninder S. Bhatti, J.), 2026 SCC OnLine MP 6505
Child in Conflict with Law v. State of M.P., (Gajendra Singh, J.), 2026 SCC OnLine MP 6322
Child in Conflict with Law v. State of M.P., (Gajendra Singh, J.), 2026 SCC OnLine MP 6324

Cholamandlam Investment & Finance Co. Ltd. v. State of M.P., (Vijay Kumar Shukla and Alok
Awasthi, JJ.), 2026 SCC OnLine MP 6462

Choti Bai v. Mohd. Shabeer, (Rajendra Kumar Vani, J.), 2026 SCC OnLine MP 6319
Dakhbai Tank v. State of M.P., (Subodh Abhyankar, J.), 2026 SCC OnLine MP 6374
Dal Chand v. State of M.P., (Devnarayan Mishra, J.), 2026 SCC OnLine MP 6365

Darshan Everfresh & Food Corner v. Indusind Bank Ltd., (Pranay Verma, J.), 2026 SCC OnLine
MP 6536

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413892
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413742
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413720
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413916
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413800
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413762
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413790
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413759
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413841
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413724
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413764
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413867
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413869
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413827
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413772
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413810
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413872
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413920
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413920
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413966
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413893
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413880
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413880
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413849
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413961
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413866
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413925
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413713
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413935
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413935
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413888
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413705
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413707
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413845
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413702
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413757
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413748
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413919
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413919

-16 -

Daulat Singh v. State of M.P., (Jai Kumar Pillai, J.), 2026 SCC OnLine MP 6571

Dayaram Bastwar v. State of M.P., (Maninder S. Bhatti, J.), 2026 SCC OnLine MP 6515
Deepak Bastvar v. State of M.P., (Maninder S. Bhatti, J.), 2026 SCC OnLine MP 6498
Deepak Chouhan v. SBI, (Pranay Verma, J.), 2026 SCC OnLine MP 6584

Deepak Sharma v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 6396
Deepu v. Padam Singh, (Hirdesh, J.), 2026 SCC OnLine MP 6336

Deva Vishwakarma v. State of M.P., (Devnarayan Mishra, J.), 2026 SCC OnLine MP 6373
Devendra Singh Jadon v. Shailendra Singh Jadon, (Hirdesh, J.), 2026 SCC OnLine MP 6342
Dilip Kumar Dhurve v. State of M.P., (Devnarayan Mishra, J.), 2026 SCC OnLine MP 6432
Dilip Kumar v. Dinesh Chandra Sharma, (Hirdesh, J.), 2026 SCC OnLine MP 6335

Dilip Kumar v. High Court of H.P., (Sanjeev Sachdeva, C.J. and Vinay Saraf, J.), 2026 SCC OnLine
MP 6367

Dinesh v. State of M.P., (Pranay Verma, J.), 2026 SCC OnLine MP 6565
Dipanshu v. State of M.P., (Subodh Abhyankar, J.), 2026 SCC OnLine MP 6348
Divya Saxsena v. State of M.P., (Jai Kumar Pillai, J.), 2026 SCC OnLine MP 6449

Ekagra Cotton Corpn. (P) Ltd. v. M.P. Industrial Development Corpn., (Pranay Verma, J.), 2026
SCC OnLine MP 6456

Fayum Sahab v. State of M.P., (Pramod Kumar Agrawal, J.), 2026 SCC OnLine MP 6430
Fulav. State of M.P., (Devnarayan Mishra, J.), 2026 SCC OnLine MP 6385

Ganpat v. Shaskiya Pashu Prajanan Prakshetra, (Binod Kumar Dwivedi, J.), 2026 SCC OnLine MP
6440

Gatiya v. State of M.P., (Pranay Verma, J.), 2026 SCC OnLine MP 6562

Geeta Bai v. State of M.P., (Maninder S. Bhatti, J.), 2026 SCC OnLine MP 6551
Ghanshyam v. State of M.P., (Rajendra Kumar Vani, J.), 2026 SCC OnLine MP 6306
Girdhari Lal Kahar v. State of M.P., (Maninder S. Bhatti, J.), 2026 SCC OnLine MP 6467
Gopal Sharma v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 6401
Govind Tanwar v. State of M.P., (Devnarayan Mishra, J.), 2026 SCC OnLine MP 6388
Gungun Sen v. State of M.P., (Anand Pathak and Pushpendra Yadav, JJ.), 2026 SCC OnLine MP 6443
Gunja v. Arbind Lakha, (Binod Kumar Dwivedi, J.), 2026 SCC OnLine MP 6328

Habib Khan v. State of M.P., (Maninder S. Bhatti, J.), 2026 SCC OnLine MP 6521
Harishankar Sharma v. State of M.P., (G.S. Ahluwalia, J.), 2026 SCC OnLine MP 6325
Harjeet Singh Saini v. SBI, (Pranay Verma, J.), 2026 SCC OnLine MP 6531

Hemanshi Girwal v. State of M.P., (Pranay Verma, J.), 2026 SCC OnLine MP 6475
Hitesh Rathore v. State of M.P., (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP 6413
Imran v. State of M.P., (Subodh Abhyankar, J.), 2026 SCC OnLine MP 6416

Jabbar v. State of M.P., (Subodh Abhyankar, J.), 2026 SCC OnLine MP 6421

Jagdish Banjara v. State of M.P., (Amit Seth, J.), 2026 SCC OnLine MP 6303

Jagdish Sahu v. PNB Housing Finance Ltd., (Anand Pathak and Pushpendra Yadav, 1J.), 2026 SCC
OnLine MP 6507

Jai Singh v. State of M.P., (Milind Ramesh Phadke, J.), 2026 SCC OnLine MP 6546

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413954
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413898
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413881
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413967
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413779
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413719
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413756
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413725
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413815
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413718
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413750
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413750
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413948
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413731
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413832
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413839
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413839
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413813
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413768
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413823
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413823
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413945
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413934
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413689
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413850
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413784
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413771
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413826
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413711
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413904
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413708
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413914
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413858
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413796
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413799
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413804
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413686
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413890
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413890
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413929

-17 -

Jitendra Ahirwar v. State of M.P., (G. S. Ahluwalia, J.), 2026 SCC OnLine MP 6352

Jitendra Shukla v. State of M.P., (Anand Pathak and Pushpendra Yadav, JJ.), 2026 SCC OnLine MP
6478

Jitendra v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 6418

Kaaluram Kahar v. State of M.P., (Jai Kumar Pillai, J.), 2026 SCC OnLine MP 6527
Kaaluram v. Mukesh, (Binod Kumar Dwivedi, J.), 2026 SCC OnLine MP 6333

Kailash Narayan Arya v. State of M.P., (Maninder S. Bhatti, J.), 2026 SCC OnLine MP 6469
Kailash Raghuwanshi v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 6411

Kailash v. State of M.P., (Vivek Agarwal and Avanindra Kumar Singh, JJ.), 2026 SCC OnLine MP
6311

Kalpana Mudgal v. Vinod Kumar Sharma, (G.S. Ahluwalia, J.), 2026 SCC OnLine MP 6346
Kalu Singh v. State of M.P., (Pranay Verma, J.), 2026 SCC OnLine MP 6514

Kalyan Singh v. State of M.P., (Milind Ramesh Phadke, J.), 2026 SCC OnLine MP 6506
Kalyan Singh v. UCO Bank, (Pranay Verma, J.), 2026 SCC OnLine MP 6535

Kalyan Yadav v. Ramkrisna, (Hirdesh, J.), 2026 SCC OnLine MP 6339

Kamal Singh Thakur v. Dr Sandhaya Charles, (Binod Kumar Dwivedi, J.), 2026 SCC OnLine MP
6438

Kamal Singh v. Uday Singh, (Pranay Verma, J.), 2026 SCC OnLine MP 6559

Kantilal Chouhan v. State of M.P., (Jai Kumar Pillai, J.), 2026 SCC OnLine MP 6495

Karan Singh v. State of M.P., (Milind Ramesh Phadke, J.), 2026 SCC OnLine MP 6487

Karan Vishawkarma v. State of M.P., (G. S. Ahluwalia, J.), 2026 SCC OnLine MP 6353

Kashi Prasad Pateriya v. State of M.P., (Ashish Shroti, J.), 2026 SCC OnLine MP 6494

Khilan Singh Raghuvanshi v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 6397

Khizar Khan v. State of M.P., (Sanjeev Sachdeva, C.J. and Vinay Saraf, J.), 2026 SCC OnLine MP
6451

Khushal Verma v. Canara Bank, (Vivek Rusia and Pradeep Mittal, JJ.), 2026 SCC OnLine MP 6538
Khushbu v. State of M.P., (Pranay Verma, J.), 2026 SCC OnLine MP 6539

Komal Prasad Maravi v. State of M.P., (Maninder S. Bhatti, J.), 2026 SCC OnLine MP 6493
Krishn Pratap Dahiya v. State of M.P., (Rajendra Kumar Vani, J.), 2026 SCC OnLine MP 6317
Krishnagopal v. State of M.P., (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP 6419

Krishnapratap v. State of M.P., (Devnarayan Mishra, J.), 2026 SCC OnLine MP 6372

Kuldeep Jain v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 6369

Kunwar Muvel v. State of M.P., (Jai Kumar Pillai, J.), 2026 SCC OnLine MP 6448

Kusumkali Yadav v. State of M.P., (Rajendra Kumar Vani, J.), 2026 SCC OnLine MP 6304

Lalit v. Shukhanand, (Gajendra Singh, J.), 2026 SCC OnLine MP 6323

Lalsingh Sondhiya v. State of M.P., (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP 6412

Lalsingh v. Rajendra, (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP 6423

Larsen & Toubro Ltd. v. Commr., (Vivek Rusia and Pradeep Mittal, JJ.), 2026 SCC OnLine MP 6556
Laxmaniya Choudhar v. State of M.P., (Devnarayan Mishra, J.), 2026 SCC OnLine MP 6383

Leela Bai v. Dilip Khat, (Binod Kumar Dwivedi, J.), 2026 SCC OnLine MP 6343

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413735
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413861
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413861
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413801
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413910
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413716
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413852
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413794
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413694
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413694
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413729
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413897
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413889
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413918
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413722
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413821
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413821
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413942
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413878
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413870
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413736
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413877
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413780
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413834
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413834
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413921
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413922
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413876
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413700
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413802
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413755
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413752
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413831
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413687
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413706
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413795
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413806
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413939
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413766
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413726

-18 -

Madhubala Marko v. State of M.P., (Maninder S. Bhatti, J.), 2026 SCC OnLine MP 6518
Mahendra Kumar Taja (Dr) v. State of M.P., (Jai Kumar Pillai, J.), 2026 SCC OnLine MP 6529
Mahendra Singh v. State of M.P., (Sanjay Dwivedi, J.), 2024 SCC OnLine MP 9751

Mahesh Kumar Chandak v. State of M.P., (Maninder S. Bhatti, J.), 2026 SCC OnLine MP 6502
Malti Singh v. State of M.P., (Maninder S. Bhatti, J.), 2026 SCC OnLine MP 6545

Manas Polymers & Energies Ltd. v. State of M.P., (Vijay Kumar Shukla and Alok Awasthi, JJ.), 2026
SCC OnLine MP 6447

Mangu v. State of M.P., (Pranay Verma, J.), 2026 SCC OnLine MP 6563

Manish Kirar v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 6403
Manish v. State of M.P., (Subodh Abhyankar, J.), 2026 SCC OnLine MP 6356

Manisha Patel v. State of M.P., (Jai Kumar Pillai, J.), 2026 SCC OnLine MP 6499
Manoj Ahirwar v. State of M.P., (Devnarayan Mishra, J.), 2026 SCC OnLine MP 6349
Manoj Kumar Tiwari v. State of M.P., (Maninder S. Bhatti, J.), 2026 SCC OnLine MP 6513
Mansingh v. State of M.P., (Jai Kumar Pillai, J.), 2026 SCC OnLine MP 6547

Mehkal v. State of M.P., (Binod Kumar Dwivedi, J.), 2026 SCC OnLine MP 6437

Milan Parteti v. State of M.P., (Maninder S. Bhatti, J.), 2026 SCC OnLine MP 6473
Mohd. Rafik v. Vishnu Bai, (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP 6431

Mohd. Yunis v. Commr., (Deepak Khot, J.), 2026 SCC OnLine MP 6492

Mujahid Hussain v. State of M.P., (Maninder S. Bhatti, J.), 2026 SCC OnLine MP 6496
Mukesh Singh Rathor v. Rajveer Singh Yadav, (Hirdesh, J.), 2026 SCC OnLine MP 6340
Mukesh Singhai v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 6415
Muskan v. State of M.P., (Pranay Verma, J.), 2026 SCC OnLine MP 6540

Muskan v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 6408

Najir v. State of M.P., (Sanjeev S Kalgaonkar, J.), 2026 SCC OnLine MP 6387

Nandu v. State of M.P., (Vivek Agarwal and Avanindra Kumar Singh, JJ.), 2026 SCC OnLine MP
6313

Naran Saini v. Life Insurance Corpn., (Deepak Khot, J.), 2026 SCC OnLine MP 6581

Narendra Vishvakarma v. State of M.P., (Milind Ramesh Phadke, J.), 2026 SCC OnLine MP 6490
Narendra v. State of M.P., (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP 6414

National Insurance Co. Ltd. v. Anees, (Binod Kumar Dwivedi, J.), 2026 SCC OnLine MP 6332
National Insurance Co. v. Shakun Bai, (Hirdesh, J.), 2026 SCC OnLine MP 6334

National Thermal Power Corpn. Ltd. v. Divisional Deputy, (Vivek Rusia and Pradeep Mittal, JJ.),
2026 SCC OnLine MP 6568

Neha Patil v. State of M.P., (Jai Kumar Pillai, J.), 2026 SCC OnLine MP 6442
Niraj Tharwani v. Kotak Mahindra Bank, (Pranay Verma, J.), 2026 SCC OnLine MP 6532

Nirbhay Singh v. State of M.P., (Vijay Kumar Shukla and Alok Awasthi, JJ.), 2026 SCC OnLine MP
6301

Nitesh Yadav v. State of M.P., (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP 6392
Nitin Kumar v. Rakesh, (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP 6351
Omprakash Panika v. State of M.P., (Devnarayan Mishra, J.), 2026 SCC OnLine MP 6393

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413901
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413912
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413682
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413885
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413928
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413830
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413830
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413946
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413786
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413739
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413882
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413732
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413896
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413930
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413820
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413856
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413814
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413875
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413879
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413723
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413798
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413923
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413791
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413770
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413696
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413696
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413964
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413873
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413797
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413715
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413717
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413951
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413825
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413915
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413684
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413684
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413775
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413734
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413776

-19 -

Omprakash Savita v. State of M.P., (Ashish Shroti, J.), 2026 SCC OnLine MP 6479
Oriental Insurance Co. Ltd. v. Kamlabai, (Binod Kumar Dwivedi, J.), 2026 SCC OnLine MP 6344
Oriental Insurance Co. Ltd. v. Sohanbai, (Binod Kumar Dwivedi, J.), 2026 SCC OnLine MP 6345

Paharimata Commodities (P) Ltd. v. State of M.P., (Vijay Kumar Shukla and Alok Awasthi, JJ.),
2026 SCC OnLine MP 6445

Pankaj Thakur v. SBI, (Pranay Verma, J.), 2026 SCC OnLine MP 6530

Pankaj v. State of M.P., (Devnarayan Mishra, J.), 2026 SCC OnLine MP 6368

Pannalal Rajput v. Suresh Rajput, (B.P. Sharma, J.), 2026 SCC OnLine MP 6363

Pawan Kumar Saket v. State of M.P., (Devnarayan Mishra, J.), 2026 SCC OnLine MP 6380
Pooja Prajapati v. State of M.P., (Milind Ramesh Phadke, J.), 2026 SCC OnLine MP 6480
Pothiram v. State of M.P., (Milind Ramesh Phadke, J.), 2026 SCC OnLine MP 6524
Pradeep Kumar v. Krashnkant, (Ashish Shroti, J.), 2026 SCC OnLine MP 6331

Pratiksha Treding Co. v. ICICI Bank Ltd., (Vijay Kumar Shukla and Alok Awasthi, JJ.), 2026 SCC
OnLine MP 6525

Pratyoosh Rai v. State of M.P., (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP 6580

Preeti Sharma v. State of M.P., (Milind Ramesh Phadke, J.), 2026 SCC OnLine MP 6470
Prem Narain Bansal v. State of M.P., (Milind Ramesh Phadke, J.), 2026 SCC OnLine MP 6558
Prema Bai v. Vikram Singh, (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP 6425

Prince Hate v. State of M.P., (Rajendra Kumar Vani, J.), 2026 SCC OnLine MP 6305

Prince Jhariya v. State of M.P., (Rajendra Kumar Vani, J.), 2026 SCC OnLine MP 6315
Priyanka Mehara v. State of M.P., (Subodh Abhyankar, J.), 2026 SCC OnLine MP 6422
Priyanka Yadav v. State of M.P., (Maninder S. Bhatti, J.), 2026 SCC OnLine MP 6459

R.L. Shrivastava v. State of M.P., (Jai Kumar Pillai, J.), 2026 SCC OnLine MP 6472

Rachna Bai v. State of M.P., (Vijay Kumar Shukla and Alok Awasthi, JJ.), 2026 SCC OnLine MP
6309

Radheballav v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 6404

Raghunath v. State of M.P., (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP 6386

Rahmat Ali v. State of M.P., (Subodh Abhyankar, J.), 2026 SCC OnLine MP 6400

Rahul Gawali v. State of M.P., (Maninder S. Bhatti, J.), 2026 SCC OnLine MP 6460

Rahul Mevada v. M.P. Shashan, (Subodh Abhyankar, J.), 2026 SCC OnLine MP 6434

Rahul Singh Jadon v. State of M.P., (Ashish Shroti, J.), 2026 SCC OnLine MP 6474

Rahul v. State of M.P., (Vijay Kumar Shukla and Alok Awasthi, JJ.), 2026 SCC OnLine MP 6564
Rajabhaiyasaket v. State of M.P., (Devnarayan Mishra, J.), 2026 SCC OnLine MP 6399
Rajendra Singh Yadav v. State of M.P., (Milind Ramesh Phadke, J.), 2026 SCC OnLine MP 6488
Rajendra Singh v. Mohd. Shabeer, (Rajendra Kumar Vani, J.), 2026 SCC OnLine MP 6320
Rajendra v. State of M.P., (Devnarayan Mishra, J.), 2026 SCC OnLine MP 6433

Rajesh Kumar Pandey v. State of M.P., (Jai Kumar Pillai, J.), 2026 SCC OnLine MP 6528
Rakesh Kushwaha v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 6394
Rakesh Pal v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 6549

Rakesh Prajapati v. State of M.P., (Amit Seth, J.), 2026 SCC OnLine MP 6308

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413862
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413727
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413728
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413828
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413913
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413751
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413746
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413763
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413863
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413907
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413714
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413908
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413908
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413963
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413853
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413941
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413808
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413688
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413698
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413805
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413842
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413855
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413692
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413692
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413787
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413769
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413783
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413843
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413817
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413857
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413947
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413782
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413871
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413703
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413816
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413911
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413777
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413932
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413691

-20 -

Ram Nath Awasthi v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 6550
Ramakant Tiwari v. State of M.P., (Maninder S. Bhatti, J.), 2026 SCC OnLine MP 6468
Ramauatar Singh v. State of M.P., (Amit Seth, J.), 2026 SCC OnLine MP 6575

Ramdutt Tiwari v. State of M.P., (Jai Kumar Pillai, J.), 2026 SCC OnLine MP 6500

Ramesh Banjara v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 6391

Ramesh Chandra Thakur v. State of M.P., (Vijay Kumar Shukla and Alok Awasthi, JJ.), 2026 SCC
OnLine MP 6482

Rameshchandra Jain v. Commercial Tax Department, (Jai Kumar Pillai, J.), 2026 SCC OnLine MP
6543

Ramniwas v. State of M.P., (Subodh Abhyankar, J.), 2026 SCC OnLine MP 6364

Ranu Ghosh v. State of M.P., (Devnarayan Mishra, J.), 2026 SCC OnLine MP 6371

Ratan Bai v. State of M.P., (Pranay Verma, J.), 2026 SCC OnLine MP 6579

Rehan Khan v. State of M.P., (Devnarayan Mishra, J.), 2026 SCC OnLine MP 6384

Rekha Bai v. State of M.P., (Subodh Abhyankar, J.), 2026 SCC OnLine MP 6358

Rekha Pandey v. State of M.P., (Maninder S. Bhatti, J.), 2026 SCC OnLine MP 6503

Rinku Gurjar v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 6378

Rio Capital Investment Advisor v. HDFC Bank, (Pranay Verma, J.), 2026 SCC OnLine MP 6457
Rishabh Kankariya v. Sanjay Buddekar, (Rajendra Kumar Vani, J.), 2026 SCC OnLine MP 6321
Roshan Maneshwar v. State of M.P., (Maninder S. Bhatti, J.), 2026 SCC OnLine MP 6520
Roshan v. National Insurance Co. Ltd., (Binod Kumar Dwivedi, J.), 2026 SCC OnLine MP 6327

Rukhmani Devda v. State of M.P., (Vijay Kumar Shukla and Alok Awasthi, JJ.), 2026 SCC OnLine
MP 6523

Rupesh Dhakad v. Bhagwandas, (Hirdesh, J.), 2026 SCC OnLine MP 6338

S.P. Chaturvedi v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 6566
Sabeena v. State of M.P., (Pranay Verma, J.), 2026 SCC OnLine MP 6491

Sachin Datta v. State of M.P., (Maninder S. Bhatti, J.), 2026 SCC OnLine MP 6511

Saddam Ali v. State of M.P., (Subodh Abhyankar, J.), 2026 SCC OnLine MP 6402

Sandeep Kumar Gupta v. State of M.P., (Devnarayan Mishra, J.), 2026 SCC OnLine MP 6375
Sanjay Saini v. State of M.P., (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP 6357

Sanjay Shrivastava (Dr) v. State of M.P., (Maninder S. Bhatti, J.), 2026 SCC OnLine MP 6572
Santosh Gore v. State of M.P., (Jai Kumar Pillai, J.), 2026 SCC OnLine MP 6476

Santosh Kurmi v. State of M.P., (Devnarayan Mishra, J.), 2026 SCC OnLine MP 6382

Sarika Singh Joshi v. SBI, (Pranay Verma, J.), 2026 SCC OnLine MP 6570

Satish Rathore v. Bank of Baroda, (Pranay Verma, J.), 2026 SCC OnLine MP 6573

Shahrukh Khan v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 6395
Shailendra Gaud v. Sanjay Sangte, (Gajendra Singh, J.), 2026 SCC OnLine MP 6310

Shaitan Singh v. State of M.P., (Milind Ramesh Phadke, J.), 2026 SCC OnLine MP 6569
Sharad Vyas v. Kusumlata, (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP 6429

Shaurya Pratap Singh Tomar v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP
6409

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413933
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413851
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413958
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413883
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413774
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413865
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413865
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413926
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413926
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413747
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413754
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413962
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413767
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413741
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413886
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413761
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413840
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413704
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413903
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413710
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413906
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413906
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413721
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413949
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413874
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413894
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413785
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413758
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413740
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413955
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413859
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413765
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413953
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413956
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413778
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413693
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413952
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413812
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413792
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413792

-21 -

Shiv Dayal Napit v. State of M.P., (Vivek Rusia and Pradeep Mittal, JJ.), 2026 SCC OnLine MP 6454
Shivam Yogi v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 6406

Shivsingh v. Khushboo, (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP 6424

Shyam Sundar Bansal v. Ashok Khandelwal, (Hirdesh, J.), 2026 SCC OnLine MP 6439

Siddhant Pandey v. State of M.P., (Devnarayan Mishra, J.), 2026 SCC OnLine MP 6366

Sindhu Wadiwa (Dr) v. Union of India, (Milind Ramesh Phadke, J.), 2026 SCC OnLine MP 6471

SM Enterprises v. Central Bank of India, (Vijay Kumar Shukla and Alok Awasthi, JJ.), 2026 SCC
OnLine MP 6576

Sonam Kushwah v. State of M.P., (Pranay Verma, J.), 2026 SCC OnLine MP 6577

Ssangyong Engineering & Construction Co. Ltd. v. S.B. Engineering Associates A Partnership Firm,
(Sanjeev Sachdeva, C.J. and Vinay Saraf, J.), 2026 SCC OnLine MP 6300

State of M.P. v. Bhola Singh, (Anand Pathak and Pushpendra Yadav, JJ.), 2026 SCC OnLine MP
6453

State of M.P. v. Fundelal Singh Marko, (B.P. Sharma, J.), 2026 SCC OnLine MP 6426
State of M.P. v. Rajesh, (Himanshu Joshi, J.), 2026 SCC OnLine MP 6420

State of M.P. v. Ravi Shankar Mishra, (Maninder S. Bhatti, J.), 2026 SCC OnLine MP 6461
Sudha Tiwari v. State of M.P., (Deepak Khot, J.), 2026 SCC OnLine MP 6548

Sukhaev Charmakar v. State of M.P., (Maninder S. Bhatti, J.), 2026 SCC OnLine MP 6555
Sulaman v. State of M.P., (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP 6347

Sunil Kahar v. State of M.P., (Subodh Abhyankar, J.), 2026 SCC OnLine MP 6370

Sunrays Solar Energy Systems (P) Ltd. v. State of M.P., (Vijay Kumar Shukla and Alok Awasthi, JJ.),
2026 SCC OnLine MP 6446

Surendra Singh Gurjar v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 6362

Suresh Banjara v. State of M.P., (Vijay Kumar Shukla and Alok Awasthi, JJ.), 2026 SCC OnLine MP
6302

Suresh Prajapat v. State of M.P., (Pranay Verma, J.), 2026 SCC OnLine MP 6554

Surjya Gamad v. State of M.P., (Pranay Verma, J.), 2026 SCC OnLine MP 6560

Sushma Rajvedhya v. State of M.P., (Pranay Verma, J.), 2026 SCC OnLine MP 6553

Svdesh Singh v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 6410

Syed Aslam Ali v. State of M.P., (Sanjeev S. Kalgaonkar, J.), 2026 SCC OnLine MP 6541
Tarun Patel v. State of M.P., (Rajendra Kumar Vani, J.), 2026 SCC OnLine MP 6312

Tasveer v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 6398

Thav Gamad v. State of M.P., (Pranay Verma, J.), 2026 SCC OnLine MP 6561

Umaiya Aarifa v. State of M.P., (B.P. Sharma, J.), 2026 SCC OnLine MP 6504

Upendra Singh Chouhan v. State of M.P., (Maninder S. Bhatti, J.), 2026 SCC OnLine MP 6481
Usha v. Premlata Chandravansi, (Binod Kumar Dwivedi, J.), 2026 SCC OnLine MP 6441
Vaishnavi Verma v. State of M.P., (Pranay Verma, J.), 2026 SCC OnLine MP 6477

Victim M v. State of M.P., (Pranay Verma, J.), 2026 SCC OnLine MP 6512

Vidhya Ram Sharma v. State of M.P., (Ashish Shroti, J.), 2026 SCC OnLine MP 6501

Vijay Dutta v. State of M.P., (Vivek Rusia and Pradeep Mittal, JJ.), 2026 SCC OnLine MP 6517

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413837
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413789
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413807
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413822
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413749
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413854
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413959
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413959
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413960
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413683
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413836
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413836
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413809
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413803
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413844
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413931
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413938
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413730
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413753
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413829
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413745
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413685
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413685
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413937
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413943
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413936
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413793
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413924
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413695
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413781
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413944
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413887
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413864
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413824
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413860
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413895
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413884
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413900

-22 -

Vijay Shankar Devadi v. State of M.P., (Subodh Abhyankar, J.), 2026 SCC OnLine MP 6361
Vijendra Kumar Bhagat v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 6574
Vikas v. State of M.P., (Subodh Abhyankar, J.), 2026 SCC OnLine MP 6435

Vinaykumar v. Udit Agrawal, (Hirdesh, J.), 2026 SCC OnLine MP 6436

Vinod Kol v. State of M.P., (Vivek Agarwal and Avanindra Kumar Singh, JJ.), 2026 SCC OnLine MP
6314

Vipin Kushwash v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 6326
Vipul Gautam v. State of M.P., (G. S. Ahluwalia, J.), 2026 SCC OnLine MP 6360
Vishal Malviya v. State of M.P., (Subodh Abhyankar, J.), 2026 SCC OnLine MP 6354

Vivekanand Nagrik Sahkari Bank Maryadit v. Shalendra Agrawal, (Sandeep N. Bhatt, J.), 2026 SCC
OnLine MP 6428

Vrandavan v. State of M.P., (Anand Pathak and Pushpendra Yadav, JJ.), 2026 SCC OnLine MP 6307

Western Coal Field Ltd. v. Kiran Suryawanshi, (Maninder S. Bhatti, J.), 2026 SCC OnLine MP
6516

Yogesh Bisen v. State of M.P., (Vivek Rusia and Pradeep Mittal, JJ.), 2026 SCC OnLine MP 6464
Yuvraj v. State of M.P., (Devnarayan Mishra, J.), 2026 SCC OnLine MP 6377

Orissa High Court
Ajay Munda v. State of Odisha, (Sashikanta Mishra, J.), 2026 SCC OnLine Ori 1737
Babaji Sethy v. State of Odisha, (Sashikanta Mishra, J.), 2026 SCC OnLine Ori 1746
Baikuntha Nath Das v. WESCO, (Murahari Sri Raman, J.), 2026 SCC OnLine Ori 1743
Balamati Oram v. State of Odisha, (Sashikanta Mishra, J.), 2026 SCC OnLine Ori 1734
Balamati Oram v. State of Odisha, (Sashikanta Mishra, J.), 2026 SCC OnLine Ori 1736
Biki Munda v. State of Odisha, (Sashikanta Mishra, J.), 2026 SCC OnLine Ori 1730
Chanda Khalko v. State of Odisha, (Sashikanta Mishra, J.), 2026 SCC OnLine Ori 1729
Devi Pr. Mohanty v. Member, (Sashikanta Mishra, J.), 2026 SCC OnLine Ori 1747
FR Debasis Mohanty v. State of Odisha, (Sashikanta Mishra, J.), 2026 SCC OnLine Ori 1723
Kamalakanta Panigrahi v. State of Odisha, (B.P. Routray, J.), 2026 SCC OnLine Ori 1741
KJS Ahluwalia v. State of Odisha, (B.P. Routray, J.), 2026 SCC OnLine Ori 1750
Mukesh Bhoi v. State of Odisha, (Sashikanta Mishra, J.), 2026 SCC OnLine Ori 1738
Mukesh Bhoi v. State of Odisha, (Sashikanta Mishra, J.), 2026 SCC OnLine Ori 1739
Nabin Kumar Satpathy v. State of Odisha, (Murahari Sri Raman, J.), 2026 SCC OnLine Ori 1725
Niranjan Biswal v. State of Odisha, (Murahari Sri Raman, J.), 2026 SCC OnLine Ori 1724
Pila v. State of Odisha, (Sashikanta Mishra, J.), 2026 SCC OnLine Ori 1733
Pilav. State of Odisha, (Sashikanta Mishra, J.), 2026 SCC OnLine Ori 1735
Prabina Das v. State of Odisha, (B.P. Routray, J.), 2026 SCC OnLine Ori 1748
Prasanta Kumar Mohapatra v. State of Odisha, (Sashikanta Mishra, J.), 2026 SCC OnLine Ori 1722
Pritam Kumar Hota v. Stat of Odisha, (Sashikanta Mishra, J.), 2026 SCC OnLine Ori 1721
Ramananda Mishra v. State of Odisha, (Sashikanta Mishra, J.), 2026 SCC OnLine Ori 1744
Ranjit Das v. State of Odisha, (Murahari Sri Raman, J.), 2026 SCC OnLine Ori 1727

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413744
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413957
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413818
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413819
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413697
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413697
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413709
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413743
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413737
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413811
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413811
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413690
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413899
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413899
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413847
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003413760
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414420
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414429
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414426
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414417
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414419
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414413
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414412
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414430
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414406
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414424
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414433
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414421
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414422
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414408
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414407
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414416
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414418
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414431
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414405
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414404
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414427
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414410

-23 -

Reshma Rani Sahoo v. State of Odisha, (Sanjay Kumar Mishra, J.), 2026 SCC OnLine Ori 1751
Sarthak Agasti v. State of Odisha, (Sashikanta Mishra, J.), 2026 SCC OnLine Ori 1726

Shakti Ranjan Mohanty v. State of Odisha, (B.P. Routray, J.), 2026 SCC OnLine Ori 1749

Sita Minz v. State of Odisha, (Sashikanta Mishra, J.), 2026 SCC OnLine Ori 1732

Subash Ch. Barik v. State of Odisha, (Murahari Sri Raman, J.), 2026 SCC OnLine Ori 1752
Subasini Munda v. State of Odisha, (Sashikanta Mishra, J.), 2026 SCC OnLine Ori 1731

Subhash Chandra Nayak v. State of Odisha, (Chakradhari Sharan Singh, C.J. and Savitri Ratho,
J.), 2024 SCC OnLine Ori 2972

Sukanti Sahu v. State of Odisha, (B.P. Routray, J.), 2026 SCC OnLine Ori 1728
Suresh Kumar Behera v. State of Odisha, (B.P. Routray, J.), 2026 SCC OnLine Ori 1742

Thriveni Earthmovers (P) Ltd. v. State of Odisha, (Sashikanta Mishra, J.), 2026 SCC OnLine Ori
1745

Umang Cold Storage (P) Ltd. v. State of Odisha, (B.P. Routray, J.), 2026 SCC OnLine Ori 1740

Patna High Court
Aashik Kumar Sah v. State of Bihar, (Jitendra Kumar, J.), 2025 SCC OnLine Pat 4390
Amarnath Prajapatti v. State of Bihar, (Jitendra Kumar, J.), 2026 SCC OnLine Pat 2119
Chandra Mohan Paswan v. State of Bihar, (Jitendra Kumar, J.), 2026 SCC OnLine Pat 2120
Laxmi Devi v. State of Bihar, (Jitendra Kumar, J.), 2025 SCC OnLine Pat 4391
Manju Devi v. State of Bihar, (Jitendra Kumar, J.), 2025 SCC OnLine Pat 4392
Mohd. Sultan v. State of Bihar, (Jitendra Kumar, J.), 2026 SCC OnLine Pat 2122
Satendra Rai v. State of Bihar, (Jitendra Kumar, J.), 2026 SCC OnLine Pat 2118
Sitaram Sharma (Dr) v. State of Bihar, (Jitendra Kumar, J.), 2026 SCC OnLine Pat 2121

Punjab and Haryana High Court
Raj Kumar Garg v. State of Haryana, (Sumeet Goel, J.), 2026 SCC OnLine P&H 5525

Rajasthan High Court

Muskan Chhabra v. PMCBS Buildskills (P) Ltd., (Munnuri Laxman, J.), 2026 SCC OnLine Raj
2735

Neeraj Sharma v. State of Rajasthan, (Munnuri Laxman, J.), 2026 SCC OnLine Raj 2736

Telangana High Court

Chinthakunta Lakshmi Radha v. State of Telangana, (B. Vijaysen Reddy, J.), 2025 SCC OnLine TS
2695

D. Laxmi Bai v. South Central Railways, (Surepalli Nanda, J.), 2025 SCC OnLine TS 2694
Mohd. Magbool Ahmed v. State of Telangana, (K. Lakshman, J.), 2025 SCC OnLine TS 2693
Suryakanth Sanghi v. State of Telangana, (J. Sreenivas Rao, J.), 2026 SCC OnLine TS 3138

SVP Enterprises v. State Tax Officer, (Aparesh Kumar Singh, C.J. and G.M. Mohiuddin, J.), 2026
SCC OnLine TS 3139

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414434
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414409
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414432
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414415
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414435
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414414
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414403
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414411
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414425
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414428
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414428
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414423
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414438
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414440
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414442
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414436
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414437
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414441
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414439
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414443
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414446
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414447
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414447
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414448
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003415918
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003415918
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003415917
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003415916
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003415919
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003415920
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003415920

-4 -

Tripura High Court

Ajay Debnath v. State of Tripura, (M.S. Ramachandra Rao, C.J. and Biswajit Palit, J.), 2026 SCC
OnLine Tri 189

Sumit Choudhury v. State of Tripura, (Dr T. Amarnath Goud, J.), 2026 SCC OnLine Tri 188

Uttaranchal High Court
Amreesh Kumar v. State of Uttarakhand, (Pankaj Purohit, J.), 2026 SCC OnLine Utt 1005
Anita Mamgain v. State of Uttarakhand, (Alok Mahra, J.), 2026 SCC OnLine Utt 995
Bhagat Singh v. State of Uttarakhand, (Manoj Kumar Tiwari, J.), 2026 SCC OnLine Utt 999
Deepak Agarwal v. Navdeep Nagalia, (Alok Mahra, J.), 2026 SCC OnLine Utt 996

Gaurav Guleria v. State of Uttarakhand, (Manoj Kumar Gupta, C.J. and Subhash Upadhyay, J.),
2026 SCC OnLine Utt 1003

Global Ad Agency v. Zila Panchayat, (Pankaj Purohit, J.), 2026 SCC OnLine Utt 1006
Gurbaj Singh v. State of Uttarakhand, (Ashish Naithani, J.), 2026 SCC OnLine Utt 993

Jai Prakash Kanswal v. Sri Dev Suman Uttarakhand University, (Manoj Kumar Gupta, C.J. and
Subhash Upadhyay, J.), 2026 SCC OnLine Utt 1000

Jitendra Singh v. State of Uttarakhand, (Manoj Kumar Gupta, C.J. and Subhash Upadhyay, J.),
2026 SCC OnLine Utt 1002

Kapil Sahni v. Punjab & Sind Bank, (Manoj Kumar Gupta, C.J. and Subhash Upadhyay, J.), 2026
SCC OnLine Utt 1001

Nainital Bank Ltd. v. DM, (Pankaj Purohit, J.), 2026 SCC OnLine Utt 1004

Narendra Singh Rawat v. State of Uttarakhand, (Manoj Kumar Tiwari, J.), 2026 SCC OnLine Utt
997

Pawan Thapa v. State of Uttarakhand, (Manoj Kumar Tiwari, J.), 2026 SCC OnLine Utt 998
Rizwan Khan v. Collector, (Pankaj Purohit, J.), 2026 SCC OnLine Utt 1008

Rohit v. State of Uttarakhand, (Ashish Naithani, J.), 2026 SCC OnLine Utt 994

Tapish Solar (P) Ltd. v. Union of India, (Pankaj Purohit, J.), 2026 SCC OnLine Utt 1007
Tasleem v. State of Uttarakhand, (Ashish Naithani, J.), 2026 SCC OnLine Utt 992

Ministry of Corporate Affairs
ABL Bio-Technologies Ltd., (B. Srikumar, Registrar of Companies), 2026 SCC OnLine RoC 95
Airfloa Rail Technology Ltd., (B. Srikumar, Registrar of Companies), 2026 SCC OnLine RoC 96
Airfloa Rail Technology Ltd., (B. Srikumar, Registrar of Companies), 2026 SCC OnLine RoC 97
Airfloa Rail Technology Ltd., (B. Srikumar, Registrar of Companies), 2026 SCC OnLine RoC 98

All Time Activation Software Solution (P) Ltd., (Sanjay Bose, Registrar of Companies), 2025 SCC
OnLine RoC 42

All Time Activation Software Solution (P) Ltd., (Sanjay Bose, Registrar of Companies), 2025 SCC
OnLine RoC 85

All Time Activation Software Solution (P) Ltd., (Sanjay Bose, Registrar of Companies), 2025 SCC
OnLine RoC 86

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003415922
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003415922
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003415921
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003415936
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003415926
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003415930
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003415927
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003415934
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003415937
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003415924
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003415931
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003415933
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003415932
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003415932
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003415935
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003415928
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003415928
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003415929
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003415939
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003415925
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003415938
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003415923
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414728
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414729
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414730
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414731
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414561
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414561
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414608
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414608
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414609
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414609

-25 -

Amagi Media Labs Ltd., (Kishore Narayanan, Registrar of Companies), 2025 SCC OnLine RoC 102
Amagi Media Labs Ltd., (Kishore Narayanan, Registrar of Companies), 2025 SCC OnLine RoC 45
Anheuser Busch Inbev India Ltd., (Benudhar Mishra, Adjudicating Officer), 2024 SCC OnLine RoC 1
Anmol Beverages (P) Ltd., (Arya Pyarelal, Registrar of Companies), 2026 SCC OnLine RoC 43
APS Life Sciences (P) Ltd., (B. Srikumar, Registrar of Companies), 2026 SCC OnLine RoC 14

APS Life Sciences (P) Ltd., (B. Srikumar, Registrar of Companies), 2026 SCC OnLine RoC 49

APS Life Sciences (P) Ltd., (B. Srikumar, Registrar of Companies), 2026 SCC OnLine RoC 54

APS Life Sciences (P) Ltd., (B. Srikumar, Registrar of Companies), 2026 SCC OnLine RoC 57

APS Life Sciences (P) Ltd., (B. Srikumar, Registrar of Companies), 2026 SCC OnLine RoC 58

APS Life Sciences (P) Ltd., (B. Srikumar, Registrar of Companies), 2026 SCC OnLine RoC 59

APS Life Sciences (P) Ltd., (B. Srikumar, Registrar of Companies), 2026 SCC OnLine RoC 60

APS Life Sciences (P) Ltd., (B. Srikumar, Registrar of Companies), 2026 SCC OnLine RoC 61
Aptia Group India (P) Ltd., (Pranay Chaturvedi, Adjudicating Officer), 2024 SCC OnLine RoC 2

Arvind Remedies LimitedArvind Remedies Ltd., (B. Srikumar, Registrar of Companies), 2026 SCC
OnLine RoC 86

Arvind Remedies Ltd., (B. Srikumar, Registrar of Companies), 2026 SCC OnLine RoC 84
Arvind Remedies Ltd., (B. Srikumar, Registrar of Companies), 2026 SCC OnLine RoC 85
Badli Logistics (P) Ltd., (Seema Rath, Registrar of Companies), 2025 SCC OnLine RoC 123
Bharat Pet Ltd., (Gaurav 1, Registrar of Companies), 2026 SCC OnLine RoC 13

Bharat Pet Ltd., (Gaurav 1, Registrar of Companies), 2026 SCC OnLine RoC 46

Bharat Pet Ltd., (Gaurav 1, Registrar of Companies), 2026 SCC OnLine RoC 47

Bharat Pet Ltd., (Gaurav 1, Registrar of Companies), 2026 SCC OnLine RoC 48

Bhari Metal Fabrication (P) Ltd., (B. Srikumar, Registrar of Companies ROC Chennai), 2026 SCC
OnLine RoC 51

Bhari Metal Fabrication (P) Ltd., (B. Srikumar, Registrar of Companies), 2026 SCC OnLine RoC 53

Blt Flexitank Logistics (P) Ltd., (Chandan Kumar, Registrar of Companies), 2025 SCC OnLine RoC
118

Blueseed Fintech (P) Ltd., (Seema Rath, Adjudicating Officer), 2024 SCC OnLine RoC 4

BON Fresh Foods (P) Ltd., (B. Srikumar, Registrar of Companies), 2025 SCC OnLine RoC 103
Bon Fresh Foods (P) Ltd., (B. Srikumar, Registrar of Companies), 2025 SCC OnLine RoC 104
BON Fresh Foods (P) Ltd., (B. Srikumar, Registrar of Companies), 2025 SCC OnLine RoC 105
BON Fresh Foods (P) Ltd., (B. Srikumar, Registrar of Companies), 2025 SCC OnLine RoC 106
Bon Fresh Foods (P) Ltd., (B. Srikumar, Registrar of Companies), 2026 SCC OnLine RoC 2
BTL EPC Ltd., (Arya Pyarelal, Registrar of Companies), 2026 SCC OnLine RoC 5

Business Asia Consulting (P) Ltd., (Chandan Kumar, Registrar), 2025 SCC OnLine RoC 63
Caparo Engineering India Ltd., (Pranay Chaturvedi, Adjudicating Officer), 2022 SCC OnLine RoC 2
Caparo India Ltd., (Pranay Chaturvedi, Adjudicating Officer), 2022 SCC OnLine RoC 3
Caparo Maruti Ltd., (Pranay Chaturvedi, Adjudicating Officer), 2022 SCC OnLine RoC 4
Chandra Ravindran, (B. Srikumar, Registrar of Companies), 2026 SCC OnLine RoC 87
Chandra Ravindran, (B. Srikumar, Registrar of Companies), 2026 SCC OnLine RoC 88

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414492
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414564
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414452
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414672
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414640
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414678
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414684
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414687
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414688
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414689
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414691
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414692
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414463
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414718
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414718
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414716
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414717
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414515
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414639
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414675
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414676
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414677
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414681
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414681
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414683
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414509
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414509
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414483
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414493
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414494
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414495
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414496
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414646
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414679
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414584
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414449
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414450
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414451
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414719
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414720

-26 -

Chandrabangshi Nidhi Ltd., (Dip Narayan Chowdhury, Registrar), 2025 SCC OnLine RoC 17
Chandrabangshi Nidhi Ltd., (Dip Narayan Chowdhury, Registrar), 2025 SCC OnLine RoC 18
Chandrabangshi Nidhi Ltd., (Dip Narayan Chowdhury, Registrar), 2025 SCC OnLine RoC 19
Chandrabangshi Nidhi Ltd., (Dip Narayan Chowdhury, Registrar), 2025 SCC OnLine RoC 3

Check Point Software Technologies India (P) Ltd., (Seema Rath, Registrar), 2025 SCC OnLine RoC
29

Chen Junfeng, (Sanjay Bose, Registrar of Companies), 2025 SCC OnLine RoC 94

Chet Ram Dhariwal, (Seema Rath, Registrar), 2025 SCC OnLine RoC 51

Chimsen Technology (P) Ltd., (Seema Rath, Registrar), 2024 SCC OnLine RoC 5

China Construction Sausum (India) (P) Ltd., (Chandan Kumar, Registrar), 2025 SCC OnLine RoC 68
Chris Tv (P) Ltd., (B. Srikumar, Registrar of Companies), 2026 SCC OnLine RoC 82

Coelho Hotels & Estates (P) Ltd., (Chandan Kumar, Registrar), 2025 SCC OnLine RoC 53
Colachel Vicariate Nidhi Ltd., (B. Srikumar, Registrar of Companies), 2026 SCC OnLine RoC 72
Colachel Vicariate Nidhi Ltd., (B. Srikumar, Registrar of Companies), 2026 SCC OnLine RoC 73
Constro Solutions Ltd., (Chandan Kumar, Registrar of Companies), 2025 SCC OnLine RoC 59
CRRC ZELC (India) (P) Ltd., (B. Mishra, Adjudication Officer), 2024 SCC OnLine RoC 17
CRRC ZELC (India) (P) Ltd., (B. Mishra, Adjudication Officer), 2024 SCC OnLine RoC 18

CSC Barikhas Farmer Producer Co. Ltd., (Sanjay Bose, Registrar of Companies), 2025 SCC OnLine
RoC 41

CSC Barikhas Farmer Producer Co. Ltd., (Sanjay Bose, Registrar of Companies), 2025 SCC OnLine
RoC 76

CSC Barikhas Farmer Producer Co. Ltd., (Sanjay Bose, Registrar of Companies), 2025 SCC OnLine
RoC 77

CSC Barikhas Farmer Producer Co. Ltd., (Sanjay Bose, Registrar of Companies), 2025 SCC OnLine
RoC 78

Da Enterprises (P) Ltd., (B. Srikumar, Registrar of Companies), 2026 SCC OnLine RoC 70
Dancing IT Solutions (P) Ltd., (Benudhar Mishra, Registrar), 2024 SCC OnLine RoC 6
Dayl Advisors (P) Ltd., (Seema Rath, Registrar of Companies), 2025 SCC OnLine RoC 36
Dhariwal Buildtech Ltd., (Seema Rath, Registrar), 2025 SCC OnLine RoC 15

Dhariwal Buildtech Ltd., (Seema Rath, Registrar), 2025 SCC OnLine RoC 16

Dhariwal Buildtech Ltd., (Seema Rath, Registrar), 2025 SCC OnLine RoC 26

Dhariwal Buildtech Ltd., (Seema Rath, Registrar), 2025 SCC OnLine RoC 27

Dhariwal Buildtech Ltd., (Seema Rath, Registrar), 2025 SCC OnLine RoC 52

Dharmesh Rameshchandra Gathani, (Keerthi Narayana, Registrar of Companies), 2025 SCC OnLine
RoC 11

Divyam Infracon (P) Ltd., (Keerthi Thej N., Adjudicating Officer and Rupa Sutar, Presenting Officer),
2025 SCC OnLine RoC 5

Dnyaneshwar Trading & Investments (P) Ltd., (Chandan Kumar, Registrar of Companies), 2025 SCC
OnLine RoC 115

Dnyaneshwar Trading & Investments (P) Ltd., (Chandan Kumar, Registrar of Companies), 2025 SCC
OnLine RoC 116

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414534
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414535
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414536
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414547
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414546
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414546
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414617
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414571
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414484
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414589
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414714
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414573
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414703
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414704
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414579
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414460
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414461
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414560
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414560
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414598
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414598
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414599
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414599
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414600
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414600
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414702
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414485
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414554
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414532
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414533
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414543
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414544
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414572
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414500
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414500
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414569
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414506
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414506
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414507
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003414507

-27 -

East Alpha Alliance Technology (P) Ltd., (Sanjay Bose, Registrar of Companies), 2025 SCC OnLine
RoC 96

East Alpha Alliance Technology (P) Ltd., (Sanjay Bose, Registrar of Companies), 2025 SCC OnLine
RoC 97

East Alpha Alliance Technology (P) Ltd., (Sanjay Bose, Registrar of Companies), 2025 SCC OnLine
RoC 98

East Alpha Alliance Technology (P) Ltd., (Seema Rath, Adjudicating Officer), 2024 SCC OnLine
RoC 7

Ecospace Commodities Trade (P) Ltd., (Seema Rath, Adjudicating Officer), 2025 SCC OnLine RoC 6

Emperium Constructions (P) Ltd., (Pranay Chaturvedi, Adjudicating Officer), 2025 SCC OnLine RoC
7

F&S Sales India (P) Ltd., (Seema Rath, Registrar of Companies), 2026 SCC OnLine RoC 4

Filt Red India Technologies (P) Ltd., (Parvez Naikwadi, Registrar of Companies), 2025 SCC OnLine
RoC 121

Flexability Hr Solutions (P) Ltd., (Arya Pyarelal, Registrar of Companies), 2026 SCC OnLine RoC 22
Fluence Bess India (P) Ltd., (Seema Rath, Registrar of Companies), 2025 SCC OnLine RoC 110
Fore C Software Ltd., (B. Srikumar, Registrar of Companies), 2026 SCC OnLine RoC 83

FYNPE (P) Ltd., (Sitaram, Adjudicating Officer), 2025 SCC OnLine RoC 8

G.D.A. Commercial (P) Ltd., (Arya Pyarelal, Registrar of Companies), 2026 SCC OnLine RoC 42
G2.Com India (P) Ltd., (Samjay Sood, Registrar), 2024 SCC OnLine RoC 8

Gajvadan Industries (P) Ltd., (Arya Pyarelal, Registrar of Companies), 2026 SCC OnLine RoC 19
Game Changers Texfab Ltd., (Seema Rath, Registrar), 2025 SCC OnLine RoC 61

Game Changers Texfab Ltd., (Seema Rath, Registrar), 2025 SCC OnLine RoC 62

Ganga Care Hospital Ltd., (Chandan Kumar, Registrar), 2025 SCC OnLine RoC 65

Garware Fulflex India (P) Ltd., (Chandan Kumar, Registrar), 2025 SCC OnLine RoC 57

Gateway Benefits Fund Ltd., (B. Srikumar, Registrar of Companies), 2026 SCC OnLine RoC 52
Gaurik Trading (P) Ltd., (Chandan Kumar, Registrar of Companies), 2025 SCC OnLine RoC 117
Genone Optech (P) Ltd., (Seema Rath, Adjudicating Officer), 2024 SCC OnLine RoC 9

Gordon Herbert (India) Ltd., (Sanjay Bose, Registrar of Companies), 2025 SCC OnLine RoC 87
Gordon Herbert (India) Ltd., (Sanjay Bose, Registrar of Companies), 2025 SCC OnLine RoC 88
Gordon Herbert (India) Ltd., (Sanjay Bose, Registrar of Companies), 2025 SCC OnLine RoC 89
Guisol Solutions (P) Ltd., (Chandan Kumar, Registrar of Companies), 2025 SCC OnLine RoC 119
Gujarat Kidney & Super Speciality Ltd., (Keerthi Narayana, Registrar), 2025 SCC OnLine RoC 34

Haiderpur Fertilizer Producer Co. Ltd., (Sanjay Bose, Registrar of Companies), 2025 SCC OnLine
RoC 79

Haiderpur Fertilizer Producer Co. Ltd., (Sanjay Bose, Registrar of Companies), 2025 SCC OnLine
RoC 80

Haiderpur Fertilizer Producer Co. Ltd., (Sanjay Bose, Registrar of Companies), 2025 SCC OnLine
RoC 81

Haiderpur Fertilizer Producer Co. Ltd., (Sanjay Bose, Registrar of Companies), 2025 SCC OnLine
RoC 82
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Haiderpur Fertilizer Producer Co. Ltd., (Sanjay Bose, Registrar of Companies), 2025 SCC OnLine
RoC 83

Haiderpur Fertilizer Producer Co. Ltd., (Sanjay Bose, Registrar of Companies), 2025 SCC OnLine
RoC 84

Haiqi Exhibition (P) Ltd., (Seema Rath, Adjudicating Officer), 2024 SCC OnLine RoC 10

Hardees Restro International (P) Ltd., (Anupam Vashista, Adjudicating Officer), 2025 SCC OnLine
RoC 10

Hardees Restro International (P) Ltd., (Anupam Vashista, Adjudicating Officer), 2025 SCC OnLine
RoC 20

Hardees Restro International (P) Ltd., (Anupam Vashista, Adjudicating Officer), 2025 SCC OnLine
RoC 21

Hardees Restro International (P) Ltd., (Anupam Vashista, Adjudicating Officer), 2025 SCC OnLine
RoC 22

Hardees Restro International (P) Ltd., (Anupam Vashista, Adjudicating Officer), 2025 SCC OnLine
RoC 23

Hawk Aerospace (P) Ltd., (Chandan Kumar, Registrar of Companies), 2025 SCC OnLine RoC 55

Hazel Agricultural Technologies (P) Ltd., (Chandan Kumar, Registrar of Companies), 2025 SCC
OnLine RoC 56

Hexafun (P) Ltd., (Seema Rath, Registrar of Companies), 2025 SCC OnLine RoC 40
Hexafun (P) Ltd., (Seema Rath, Registrar of Companies), 2025 SCC OnLine RoC 75
Hexaware Technologies Ltd., (Chandan Kumar, Registrar of Companies), 2025 SCC OnLine RoC 48

Husqvarna (India) Products (P) Ltd., (B. Srikumar, Registrar of Companies), 2026 SCC OnLine RoC
50

Ikdor Tech (P) Ltd., (Arya Pyarelal, Registrar of Companies), 2026 SCC OnLine RoC 7

Inchoi Technology Electronic Materials (P) Ltd., (Seema Rath, Adjudicating Officer), 2024 SCC
OnLine RoC 19

Indian Financial Services (P) Ltd., (B. Srikumar, Registrar of Companies), 2026 SCC OnLine RoC 81

Indian Insurance Marketing (P) Ltd., (B. Srikumar, Registrar of Companies), 2026 SCC OnLine RoC
80

J.K.S. Construction (P) Ltd., (B. Srikumar, Registrar of Companies), 2026 SCC OnLine RoC 63
J.K.S. Construction (P) Ltd., (B. Srikumar, Registrar of Companies), 2026 SCC OnLine RoC 64
J.K.S. Construction (P) Ltd., (B. Srikumar, Registrar of Companies), 2026 SCC OnLine RoC 65
J.K.S. Construction (P) Ltd., (B. Srikumar, Registrar of Companies), 2026 SCC OnLine RoC 66
J.K.S. Construction (P) Ltd., (B. Srikumar, Registrar of Companies), 2026 SCC OnLine RoC 67
Jewels Ltd., (Keerthi Narayana, Registrar of Companies), 2026 SCC OnLine RoC 1

Jindal Fitting Ltd., (Seema Rath, Adjudicating Officer), 2024 SCC OnLine RoC 11

Jmbf Kumbakonam Nidhi Ltd., (B. Srikumar, Registrar of Companies), 2026 SCC OnLine RoC 55
Jmbf Kumbakonam Nidhi Ltd., (B. Srikumar, Registrar of Companies), 2026 SCC OnLine RoC 74
Jmbf Kumbakonam Nidhi Ltd., (B. Srikumar, Registrar of Companies), 2026 SCC OnLine RoC 75
Jworld Electronics India (P) Ltd., (Seema Rath, Adjudicating Officer), 2024 SCC OnLine RoC 12
Kaashyap Technologies Ltd., (B. Srikumar, Registrar of Companies), 2026 SCC OnLine RoC 69
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Kamstrup Metering Solutions (P) Ltd., (Benudhar Mishra, Adjudicating Officer), 2024 SCC OnLine
RoC 20

Karpagamoorthy Benefit Fund Nidhi Ltd., (B. Srikumar, Registrar of Companies), 2026 SCC OnLine
RoC 104

Karpagamoorthy Benefit Fund Nidhi Ltd., (B. Srikumar, Registrar of Companies), 2026 SCC OnLine
RoC 105

Karpagamoorthy Benefit Fund Nidhi Ltd., (B. Srikumar, Registrar of Companies), 2026 SCC OnLine
RoC 106

Kelhri Farmer Producer Co. Ltd., (Sitaram Sharan Gupta, Adjudicating officer), 2024 SCC OnLine
RoC 13

Kheria Autocomp Ltd., (Keerthi Narayana, Registrar of Companies), 2025 SCC OnLine RoC 12

Krishna Hi-Tech Infrastructure (P) Ltd., (Arya Pyarelal, Registrar of Companies), 2026 SCC OnLine
RoC 39

KRL Infratech (India) Ltd., (Arya Pyarelal, Registrar of Companies), 2026 SCC OnLine RoC 6
Lalbaba Nf Rail Engg (P) Ltd., (Arya Pyarelal, Registrar of Companies), 2026 SCC OnLine RoC 40
Lava International Ltd., (Seema Rath, Registrar of Companies), 2026 SCC OnLine RoC 16

Laxman Kranti Allagadda Kumar, (Parvinder Singh, [.C.L.S Registrar of Companies), 2025 SCC
OnLine RoC 24

Living Liquidz India (P) Ltd., (Chandan Kumar, Registrar of Companies), 2025 SCC OnLine RoC 58
Loghorn Industries (P) Ltd., (Arya Pyarelal, Registrar of Companies), 2026 SCC OnLine RoC 9

Macquarie Group Management (India) (P) Ltd., (Pranay Chaturvedi, Adjudicating Officer), 2024
SCC OnLine RoC 14

Mahameru Benefit Funds Nidhi Ltd., (N. Vairamuthu, Adjudicating Officer), 2024 SCC OnLine RoC
15

Mahe Royal Travancore Nidhi Ltd., (A. Gokulnath, Adjudication Officer), 2024 SCC OnLine RoC 16

Mani Samy Pillai RaajhendhranRaaj Internet (I) (P) Ltd., (B. Srikumar, Registrar of Companies),
2026 SCC OnLine RoC 93

Manikraj Motors (P) Ltd., (Mohit Kumar, Adjudicating Officer), 2025 SCC OnLine RoC 13
Maxwell Life Science Ltd., (Chandan Kumar, Registrar), 2025 SCC OnLine RoC 33
Maxwell Life Science Ltd., (Chandan Kumar, Registrar), 2025 SCC OnLine RoC 37
Maxwell Life Science Ltd., (Chandan Kumar, Registrar), 2025 SCC OnLine RoC 64

Metal Engineering & Treatment Co. (P) Ltd., (Arya Pyarelal, Registrar of Companies), 2026 SCC
OnLine RoC 21

Mm Rosewood Buildinfra (P) Ltd., (Arya Pyarelal, Registrar of Companies), 2026 SCC OnLine RoC
18

Mp Smart Grid (P) Ltd., (Arya Pyarelal, Registrar of Companies), 2026 SCC OnLine RoC 23

Mulagumoodu Vicariate Catholic Nidhi Ltd., (B. Srikumar, Registrar of Companies), 2026 SCC
OnLine RoC 107

Mulagumoodu Vicariate Catholic Nidhi Ltd., (B. Srikumar, Registrar of Companies), 2026 SCC
OnLine RoC 108

Mulagumoodu Vicariate Catholic Nidhi Ltd., (B. Srikumar, Registrar of Companies), 2026 SCC
OnLine RoC 109
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Mulagumoodu Vicariate Catholic Nidhi Ltd., (B. Srikumar, Registrar of Companies), 2026 SCC
OnLine RoC 110

Nanj Solar (P) Ltd., (Seema Rath, Registrar of Companies), 2026 SCC OnLine RoC 15
Narayan Organics (P) Ltd., (Keerthi Narayana, Registrar), 2025 SCC OnLine RoC 35
Narayani Finance Ltd., (Chandan Kumar, Registrar of Companies), 2025 SCC OnLine RoC 49
Neeti Goel, (Seema Rath, Registrar), 2025 SCC OnLine RoC 60

Neu Science & Metallurgical Technology (P) Ltd., (Seema Rath, Adjudicating Officer), 2024 SCC
OnLine RoC 21

NICCO Securities (P) Ltd., (Chandan Kumar, Registrar of Companies), 2025 SCC OnLine RoC 66
Nicco Securities (P) Ltd., (Chandan Kumar, Registrar), 2025 SCC OnLine RoC 67

Nimisha Finance India (P) Ltd., (Seema Rath, Adjudicating Officer), 2024 SCC OnLine RoC 22
NRSS XXXVI Transmission Ltd., (Seema Rath, Registrar), 2025 SCC OnLine RoC 28

OM Yash Projects Ltd., (Keerthi Narayana, Registrar of Companies), 2025 SCC OnLine RoC 100
Om Yash Projects Ltd., (Keerthi Narayana, Registrar of Companies), 2025 SCC OnLine RoC 101
Om Yash Projects Ltd., (Keerthi Narayana, Registrar of Companies), 2025 SCC OnLine RoC 43
Om Yash Projects Ltd., (Keerthi Narayana, Registrar of Companies), 2025 SCC OnLine RoC 44
Panacea Life Sciences Ltd., (Seema Rath, Registrar of Companies), 2026 SCC OnLine RoC 3
Paritosh Canning, (A.K. Sethi, Adjudicating Officer), 2025 SCC OnLine RoC 136

Parthasarathy Arumugam Devasenathipathy, (B. Srikumar, Registrar of Companies), 2026 SCC
OnLine RoC 56

Patsons Harvest Gold (P) Ltd., (Arya Pyarelal, Registrar of Companies), 2026 SCC OnLine RoC 10
Pattabiraman Krishnan, (B. Srikumar, Registrar of Companies), 2026 SCC OnLine RoC 89
Pentium Hi-Tech (P) Ltd., (Chandan Kumar, Registrar of Companies), 2025 SCC OnLine RoC 31
Piyush Ltd., (Arya Pyarelal, Registrar of Companies), 2026 SCC OnLine RoC 20

Pollysri Farmers Producer Co. Ltd., (Arya Pyarelal, Registrar of Companies), 2026 SCC OnLine RoC
41

Prayagraj Power Generation Co. Ltd., (Seema Rath, Adjudicating Officer), 2024 SCC OnLine RoC
23

Premraj Developers (P) Ltd., (Chandan Kumar, Adjudicating Officer), 2025 SCC OnLine RoC 125
Purvi Commodites (P) Ltd., (Chandan Kumar, Adjudicating officer), 2025 SCC OnLine RoC 137
R.P.G Hospitality (P) Ltd., (Arya Pyarelal, Registrar of Companies), 2026 SCC OnLine RoC 24
Radiant Life Care (P) Ltd., (Chandan Kumar, Registrar), 2025 SCC OnLine RoC 30

Realtime Finlease Ltd., (Chandan Kumar, Adjudicating Officer), 2025 SCC OnLine RoC 134
Recreations Lab (P) Ltd., (Seema Rath, Registrar), 2025 SCC OnLine RoC 50

Registrar of Companies, (Seema Rath, Registrar of Companies), 2025 SCC OnLine RoC 124

Renaissance Investment Solutions ARC (P) Ltd., (Benudhar Mishra, Adjudicating Officer), 2025 SCC
OnLine RoC 126

Ress Power (P) Ltd., (B. Mishra, Adjudication Officer), 2024 SCC OnLine RoC 32
Ress Power (P) Ltd., (B. Mishra, Adjudication Officer), 2024 SCC OnLine RoC 33
Ress Power (P) Ltd., (B. Mishra, Adjudication Officer), 2024 SCC OnLine RoC 34
Richeng Optical Electronics (P) Ltd., (Seema Rath, Adjudicating Officer), 2024 SCC OnLine RoC 24
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